167 DG, 18-37

1432 rs.

DEMANDS* FOR GRANTS, 1976.77—
Contd,

Moastey or DErNee

MR. DEPUTY-SPEAKER: The
House will now take up discussion and
voting on Demandy Nos. 3 to 25 re-
lating to the Ministry of Defence for
which 8 hours have been allotted,

Hon, Membears present in the House
who desire to move their Cut Motions
may send slips to the Table within 15
minutey indicating the serial numbers
of the Cut Motions they would like
te move.

APRIL 8, 101"

" M. o Dafenbs 6%
ammiI ;; L

“That the respective sumy not ex-
mdhzthcmaum Revenue
awmmdmmwntmn
in the fourth column of the Urder
Paper be granted to the President
to complete the sums necessary to
defray the charges that will come in
course of payment during the year
ending the 31st day of March, 1977,
in respect of the heads of demands
enfared in the second column there-
of sgainst Demands Nos, 20 to 25
relating to the Ministry of Defence.”

Demards for Grumts, 1976-77 in respect of Ministry of Defence.

No. Name of D:mand Amount of Demand Amount of D¢
of for Gnnt on Gramt submitted of the
D:mand account voted by the  vote of the House,
HoWseon 23-3-1976
Revenu: Capital  Revenue Capital
. Rs. Rs. Rs.
20, Mmistry of D:fence . . 27,79,000 4.77,61,000 1,38,97,0c0  23,B8,05,Cc0
a1, D:fence Services—Army 274,95,96.000 1374,79,78,000 e
22, D:fence Servicz—Navy 28,03,71.000 140,18,53,000
33. D:finc: Sarvicas—Air Force 85,28,41,000 .o 426,42,04,000 -
24. D:fenc: S»rvic:s—Pensions 19,00,27,000 95,46,87,000
25. Cirtal04 hynD::nceSevics 43,274,700 216,02,17,0¢0

*Moved with the recommendation of the President

SHRI DASARATHA DEB (Tripura
East): Mr. Deputy-Speaker, Sir, the
total estimated budget fo: lhe year
1976-77 for Defence is to the tune of
Rs 270389 crores gross and Rs, 2544
croves net. Compared to  Revised
Estimates of 1975-76 the gross esti-
mateg for the year 1876-77 reflects a
gross inctems: of Rs, 10015 crorcs.
In this connection, I wish to submit
that our national policy should Le to
reduce the expenditure for keeping
regular army. The size of regular
army should be gradually reduced

Instcad of this, maximum numbar o
youth, men and women, should br
mven military training so that they
may be able to face the situation
when the country is attackeg by ex-
ternal forces., We should not depend
upon our regular army alone, We have
to remember how the people's force
byame the best defence forces in
Vietnam, The entire people got train-
ing and they fought bravely and vigo-
rously against Imperjalist American
Army who wer: equippeq wilh
modern weapons of warfare, But m |
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have any confidence in their own peo-
ple. They only depended on their
regular army. We should not deve-
lop that line of thinking in Indis.

Mere incresse of defence military
budget is no guarantc: for our coun-
try’s security We cannot build up a
sirong defence force by that. We
must also be aware of the fact that
we must develop friendship with our

bouring countries lika Bangls-
desh, Pakistan, Nepal, Sri Lanka and
slso with gulf counmtries etc. Thelr
people are not our enemies. There
are forces either in Pakistan or in
Bangladesh who might be inside or
outside the Government of those coun-
tries who are out to create certain

misunderstanding between our eoun-
trieg ang thereby they are acting at
imperialist agents who have created
this deterioration in our relations
These imperialist Americans will take
adventage to create some tension
amongst us. In that way they will
be a gainer; they will be gelling arms
to Pakistan and to us and to every-
body and, at the same tims, political-
ly,theywlllbeagtlnermuu‘lhﬂ
will have the opportunity to act as a
raediator between us.

§

Iqo

Bangladesh, Sri Lanka and Ni

not big countries. So, we sh:upﬂ nu:l
give any understanding ts these
Peighbours that India is strong pn-
Ough to capture them; we should ot
give that understanding at all. We
should only give the understanding
thaf we have no design at all to take
their land, but we want to live in
Peace. Our policy should be to live
in peace. We should be more cau-
tious when we deal with our neigh-
bours, particularly, with these who
are smaller in size compared to us.

1 want to tell you that the country’s
defence depends mot only on arms
and the people but also on certam
other things. Defence things must
be kept secret. But, we fing that
m India the radar system was set up
in the border area with the help of
foreign expert particularly the Ameri-
can personnel, That means sur de-
fence strategy is already exposed to the
enemies and that cannot be gaid to be
safe for the security of India. It is
dangerous to our defenco. So, we
should be very careful about that.

In relation to defence, I want to
stale here another thing. The Gov-
ernment itself in one of its reports,
says that the Indian Ocean is fast

developing into an area of tension on
account of the naval presence of Big
Powers and their decisive powers to
establish base facilities. It is true
It has been discussed in this House
many times and we have been point-
ing out that because of the presence
of the naval base in the Diego Garcia.
Upto now we found that Government
of India do not seem to have realissd
the magnitude of this danger; they
are not very serious about this. .

The 167th Report of thé PAC. re-
veals so many things about the acti-
vities of the American Military Intelli~
gence carried on in India in the dis-
guise of research works sich as the
genetic control of mosquitoes unit
project, thia migratory animal patho-
logical survey—of the Unitey States
Institute of Pathology. That report
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of the PAC hag revealey these things
2nd 1 do not want to dea! with them
as the same have beeg dealt with
sufficiently in that report itsell, Even
after that, what precaution is the
Goveinment 3f Tndia taking? We do
not know that. If Governpent of
India js allowing multi-national cor-
poration to develop here, then hcw
will they be able to fght against the
American imperialism? We cannot
understand this. If we a:e t) depend
upon America for so mapy things,
then you cannot develop an indepen-
dent defence force; you cannot fight
directly against thu Americans. That
is why we have made some iormal
protests but we could not make a
protest seriously against the American
naval establishment in Diego Garca.
We should change this policy and we
must come out very categorically
against imperialists’ design in Asia
because the presence of American
naval bage in Diego Garcia poses a
real threat 1o India, Asia and to the
gulf countrics. We have to mobilise
the entire peace forceg against the
American design. That 1s the thing
which we have to develop.

As regards military we should make
our Army very close friends of our
people but sometimes we find Army
is used to suppress even the strikes.
It should not be done If Army is
used to suppress the strike, two dan-
gerous trends may develop—one,
Army personnel may develop anti-
people character; secondly, 1f you
are going to use the Army constantly
in polilical field then a tendency may
develop 1n the hugh-ranking officers to
get political share. Army js not meant
for that, It js meant to fighting against
the aggressor and profecting the
country.

Now, Sir, I take up the next point.
Eighteen tirade unionists of Ambar-
nath have bevm detained under MISA.
There may be many more in other
factorics also, Now, what was their
fault? They, on behalf of their union,
had sq1bmitted a memorandum 1o the

September, 1975 but it gtarted func.
tioning only with effect from 0.10-1974.
Now, its sanction hag been further ex-
tended by two years, that is, upto Sep-
tember, 1877. This has resulted in a
huge loss to the Government, Due to
bad planning of the Cell a huge loss is
being incurred by the nation. Non-
functioning of the Cell for two years
and eight months has resulted into un-
necessary wastage of the lubour of the
skilled workers. It should have been
avoided. In future Covernment must
see that whatever plan they take up,
there is effective implementation of the
same.

Further, I want to draw the atlen-
tion of the Defence Ministiy to certain
problems of the employees working
under the Defence Minstry.

Firstly, it was agreed by the Govern-
ment that with effect from 1-2.68 they
would encourage the educated defence
employees to achieve engineering gra-
duation (AMIE) by paying specjal in-
crements on completion, Now thig has
been discontinued with the recummen.
dation of the Thurd Pay Commission on
the excuse of it budgetary effect. £ u-
tomatic channelisation o class one offi
cer category from lower categories
should be opened up for the eng:.-
neering graduates with immediate eff-
ert This process will help poor but
tulented people who would otherwise
never get a chance to qualify then-
selves as engineers ; afier joining ser-
vice, they can get training and hecome
engineers, They can therchy benuil
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Becondly, the Third Pay Commission
has totally faileq to fix up the scale
of Supervisor A and its equivalent in
defence sectors aflecting some other
NGO categories. At one stage, 1 was
told Government had said that they
would consider the malter though the
Third Pay Commission did not sug-
gest any pay scale for them ; they said
they would consider their case and fix
up some scale, But up till now, it has
not been done. 1 request the Minister
that this should be done without fur-
ther delay,

Thirdly, the Government policy of
authorising some doctors for cerii-
tying fitness/unfitness deprives a large
number of employees of the facilily
of leave on medical grounds because of
‘the unavailability of such doctors in all
places of the country, especially in the
villages, disirict towns eic., where no
such authorised doctors are readily
available, They have to suffer for this.
That is why I suggest that registered
doctors' certificates should be con-
sidered walid for {his purpose.

Another thing is the dispatity in
leave between industrial and non-in-
dusirial employees, Now non-industrial
employees are enjoying more number
of leave days on varous accuunts in
comparison with the indusirial employ-
ees. Thig sort of disparity should be
removed by increasing the numnler of
leave days to the industrial employees
and not by reducing the number of
leave days of the non-industrial em-
ployees.

Then as per the pronouncement of
the Supreme Court in ihe case of the
BOAC employees, the formula of taking
104 as the divisor instead of 200 as
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174

is existing for the calculstion of gvers
time wage should be {mplemented with-
out any further delay.

Then promotion of low pald emgloy-
ees like labourers, sweepers, darwans,
counters, telephone operators ete.
should be ensursd after five yearg of
service on a seniority basis. At pre-
m‘tm“mthMMpm
motion for these unfortunats workers.

Another point is concerning va=
cancies caused due to death or retire-
ment, I was told a large number of
posts have been lying vacant because of
death or retirement of employees.
These should be filled up. Moreover,
about 6,000 employees have been re-
trenched on certain grounds, All these
posts are lying vacant, The result is
that the workload on lesser number
of workers has increased. Govern-
ment want to increase production,
That means you have to overwork
these people, So Government must
fill up all these vacancles which have
been there for years together.

Then the canteen employees in the
defence sector should be treated as
Government employees, At present,
they are treated as casual labour or
employees of either contractors or
some co-operative societies managed
by the employees. They are also
getting very poor pay. Nobody gets
more than Rs. 150 a month., The mi=
nimum is Rs. 50 or Rs. 60. They pre=
pare food for the defence employees,
Without their work, defence produc-
tion cannot be carried out, That is
why all these employees, the canteen
boys should be treated as Guvern
ment employees and whatever benefit
15 given to the Government emplgYces
must be extended to them also. Re-
garding housing and medical faci-
lities, they should also be extended
10 the defence employees as it was
being extended to other Covernmenf
employees.

SHRI BHOGENDRA JHA (Jal=
nagar): I beg {o move:
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[Need to import _anti-communal,
democratic and socialistic training to
the jawans and officers (6)).

_ "rhntthedemmdundarthehud
‘Ministry of Defence’ be reduced
by Rs. 100"

~ [Need to train and alert the jawans
and -officers against the tendencies and
attempts of the foreign imperiafists,
who are active in bringing instabllity

the independence, integrity and
democratic set up of the country (7).

© SHRI ‘S. M. BANERJEE (Kanpur):
1 beg to move:

“That the demand under the head
‘“Ministry of Defence’ be reduced
by Rs. 100"

[Non-finalisatiorr of pay gcales of
supervisors and allied categories
working in various m.mo installa-
tions (9)].

“That the demand under the head
‘Minfstry of Defence’ be reduced
by Rs. 100"

{Non-functioning of classification

‘by Rs, m~ :

mmmammmm
the industrial and non-industrisl ems
ployees in. defence establishments ih
::mn«ummmmﬂ
1) R

“That the demand nnderthn bead
‘Ministry of Defence’ be reduced
by Rs. 100”

{l"ﬂnﬂlm of Ml
Board (19)]. -

“That the demand under the hesd
‘Ministry of Defence' be reduced
by Rs. 100.”

[Need to have close coordination
beiween Ordnance factories. Inspecto-
rate and Research and Development
Organisations (20)].

“That the demand under the head
‘Ministry of Defence' be reduced
by Ras 100"

[Need to impIMt workers' par-
ticipation scheme in defence esta-
blishments at various levels (21)].

*That the demand under the head
‘Ministry of Defence’ bereducni
by Rs. 100"

{Scheme of militarisation in MES.
(22)).

“That the demand under the bead
‘Ministry of Defence’ heuducsd
by Rs. 100%

[Need to mvulu mﬂmaﬂm
in case of cerlaln empioyees In Ovd-

- Utpadan
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naticd fdtoriés i Trichy and Ambar-
nath (28)].

' BHR! RAMAVATAR SHASTRI
{Patna); 1 beg to shove:

“That the demand under the bead

{Fallure in conceding the demands
of the workers and employees of the
MES (13)]1.

“That the demand under the head
‘Ministry of Defence’ be reduced
to Re, 1”

[Pafiure in checking malpractices
in appointments of defence person-
pel (14)].

“That the demand under the head
Ministry of Defence’ be reduced
to Re, 1.”

[Failure in checking the bureau-
cratic behaviour of the officers to the
jawans (13)].

“That the demand under the head
‘Ministry of Defence’ be reduced
to Re. 1"

[Failure in making the country
self-sufficient in the matter of De-
fence (16)].

“That the demand under the head
‘Ministry of Defence’ be reduced
to Re, 17

[Failure in increaging the term of
Cantonment Boards from three years
to five years (17)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Ra. 100"

[Fuilure to tmprove the behaviour
towardg the Jawang (24)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Re, 100."

[Failure to provide coramop mess-
ing arrangements for the officers and
jawans (25)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs, 100.”

[Need to inculcate anti-imperialist
and anti-fascist Jfeelings in military
officers and Jawans (26)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs, 100.”

[Failure to do away with the poli-
cy of discrimination against the
Jawans (27)].

“That the demand under the head
‘Minstry of Defence' be reduced
by Rs. 100.”

[Malpractices in Danapur Canton-
ment Board for recruitment in Army
(28)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100.”

[Need to improve the roads under
Danapur Cantonment Board (29)].

“That the demand under the head
‘Ministry of Defence' be reduced
by Rs. 100.”

[Mosquito-menace in the areas
under Danapur Cantonment Board
(30)1.

“That the demand undey the head
‘Ministry of Defence' be reduced
by Rs. 100.”

[Insanitary conditions in the mo-
hallas of Danapuy Cantonment Board
(31)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Need to repair the road by the
side of the hospital in Danapur Can-
tonment (32°).
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“That the demand under the haed
‘Ministry of Defence’ be reduced
by Rs. 100"

[Need to permanently getile Hari-
jang living on the land delonging to
the glaughter house in Danapur Can-
tonment (33))

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100"

{Need to accept demands of Class
IV employees of Danapur Cantonment
Board (34)].

“That the demand under the head
‘Ministry of Defence' be reduced
by Rs 100"

[Need to remove shortage of drink-
ing water 1n  Danapur Cantonment
(35)]

“That the demand under the head
‘Ministry of Defence’ be reduced
by Bs 100"

[Need to elect Chairman of the
Cantonment Boards instead of nomi-
nating them (36)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to regularise the houses of
citizens in Cantonment Boards and
to declare them the owners thereof
(37)]

“That the demand under the head
‘Minmisiry of Defence’ be reduced
by Rs 100"

[Need to continue the faciity of
passage to the people of Diaa wvia
Danapur Cantonment (38)]

“That the demand unde; the head
‘Mimstry of Defence’ be reduced
by Rs 100"

[Need to lay special emphasis on
propagation of the ideas of socialism,
gecularism and democracy amongst

SHRI BRIJ RAJ BINGH—Kotah
(Jhalawar). Mr. Deputy-Speaker, we
are happy to debate this important
subject once more. As you know,
the defence debate should necessari-
ly concern all of us and it should be
based on a national consensus; it is
not a one.party business or a one.man
show, 1t concerng the entire nation
its security and hberty, for, without
a strong country, everything else has
no meaning Therefore, all wvald
viewpoints expressed must be tahen
into account in evolving such a poh-
cy

We have been warned about van-
ouy threats as postulated in thig re-
port of the Defence Minmtry and m»
only criticism, 1f at all I should say
1= that a time has come when thi»
nation expects that those threats and
our counter postures to meet thow
threaty, must be spelt out more co-
gently By this I mean that one wh»
studies this report, unless one has
access—to various other documents
available 1n  gbundonce elsewher«
one cannot arrive at a position a4 to
what exactly we are trying to do i
order to meet the so-called threi
which I certainly assert there 15 I
think a time has come when the cou’ -
try should be taken into confldenct
when the members of Parliamrent
should be taken into confidence as 10
what exactly we mean and what c\-
actly we are going to do and a shg! -
ly betler understanding should bo
reflected by the defence ministry 10



181 D.G. 6T~

wards this point, 1 cerfainly do not
wish that classified items are to be
made available, They are certainly
hmﬂ“dmmmn
to keep; but they should give us at
least in general terms what we are
expected to know,

Nearly 55 per cent of the last
year's defence budget was spent on
the rise in the costs of peiroleum ar-
ticles, oil, fuels, lubricants and  the
rise fn payscales, pensions, and
allowances etc, It hardly left for the
entire defence budget a talance of
forty per vent, wnich goes to make
the real hard punch. And so it re-
mains this year also. This positivm
has to be rectified in the coming
months and that is a cause for con-
cern, I have the greatest regard for
ihe hon. Defence Minister, Bansi Lalj
and 1 know (bat he is a man of action
and that he will take this point into
account so that our Defences do not
lack the punch that we want to have.

The threa's as speit out in  the
report of the ministry are mainly
from ‘he north and west and as far
as they go, they are 1ight. As far 3as
the threat [rom the west is concern-
ed, it is moi2 positive. I do not fore-
sce anything to come out of that cold
state in the north. But if you look
at the west, the defence budget of
Pakistan hag increased by 25 per ceut
in the last year; from 1971 they have
increased their budget 50 per cent;
they have raised three new infantry
divislons and one atmoured divisioa,
Not only that; they say: Pakistan will
seitle outstanding differences with
India from a position of sirength. We
on the other hand Lave the same
commitments as we had, pre-1971
That shou!d be an indiciticn to ‘hose
who understand this matler that our
commitmenls remain ihe same, our
ratio of forces on the Weslern secior
necessarily has nn. improved as one
would like them %o do. Together with
this, the leadershiv of Pakistan is
known for diverting the atiention of
their people from the various troubles
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that they have insde their counury,
énd creating ‘ensions along the West-
ern border wnich concerns us. We
have had the scd experience of hav-
ing three major wars in the last
twenty years. The increase in the
Air Force of Pakistan has also tg be
noted. You mus: also see that they
will have a long pipeline stretched—
I do not wen! to name any country,
but—from the Gulf Aress to the
Maghreb, ani they are adept ar get-
ting these arms at the socolled “no-
cost basis.” Pukistan is alfo going m
(t':r a large defence ordinance produc-
tion programma, necessari'y 1o make
facilities of overhaul, rejair, supply
of small armg and weapons 1o the Oil-
rich countries of the Guit, and aiso
in the bargain, muking, a sizeable base
for develasing their own self-reli-
ance and self-su'ficiency,

It is no good just pooh-poching the
idea that they do not have an indus-
trial base and therefore, it does not
constitute any threat to us. I beg to
remind the House that initially and
basically they and we are from the
same race, from the same stock, pos-
sessing the same skil! anq the same
resourcefulness.  So, one should not
under-estimate the capacity that they
have for doing all this. T wish to say
in all humulity tha: special attesiion
must be pail tewards this, They bave
made a big centra at Wuh with as
many as 9 or 10 vrdnance unsts recent-
ly establishad <here. They are  now
getting in the pipcline perhaps some
more missiles ang more arti-tank wea-

pons and uircraft which give them a
qualitative cdge ov'r us

Now, the other factor that needs to
be taken inty account is China’e own
way of thinking; compelled by its
own national secuamty angles, it has
left its old insular position and has
now gone int> a i of technical and
technological cuoperut.ons with  the
Western cto.atries including in things
like Rolls Royce acio-engines, and
such other things fromn several parts,
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l:;‘m:hmﬁahmdouNMt
w uction starts fiowing put
of Chipa m this new gensratiop of
armaments, it will cerlsinly flow into
the pipeline to Pakistan,

8o, I pose this question to our
mandaring of the Suuth Block, not
of this Defence Ministcy, but of the
other Ministry related, namely the
External Affairs Mimgtry, that some-
thing has to be done to solve either
of these two probiems either from
the Wes| or from ihe North,

1 say that concern has been voiced
in the report on the threat from the
sea, that s, the Indian Ocesn. It s
80 obvious that old colonial count.

ten the showing of the flag through

ald gun-boat diplomacy or now
modern parlance called ‘“force dip-
lomacy’. Especlally, the super-powers
tend to interact into local dis-
and get opportunitieg for inter-
tion in such matters.

12

‘No presence of any external pow-
ers’ is what we stand for, and this
is what our alm should be. But toge-
ther with this, we should not neglect
the lritoral States of the Indian Ocean.
Four of these littoral States have got
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‘crures, the ritis ot the
budntogmemvyuﬂhmm
per cent of the ertire defenceé budget,
Modern couniries having & navy worth

greater attentich than # has so far
recejved. 1 must compliment the navy
far jts fine turn out for I had the pri-
vilege of viewing the Naval Heview
recently held in Rombay and K cer-
tainly was a stirring t{o see the
navy and al] its skips displaying very
good morale.

The tazk of the navy is not only to
defend the country’s long coastline, s
trade ang sea-lanes, but also to patrol
and keep good surveillance on poten-
tial threatss. The navy, as I men-
tioned in my speech last year, is the
only three —dimensional service
amongst the three services, It has to
operate on the surface, below the
surface and in the air. Looking te
this need, our lag is so apparent in
some of the spheres like tha%i of the
carrier, “Vikrant” which still does not
have the “teeth” it should have if it
is to be an effective force in the sea
The planes it has are preity old, :f
not fit for scrap They do not have
4he missiles nf longer range. One thing
in which we were lacking was  the
long range maritime reconnassance
anti-submarine air arm, about whicn
there wag a lot of controversy. Ths
was happily set’led last year and <o
we should soon Lo  operating these
planes which wil] till g long-standing
gap in the navy, But there are in:
creasing risks as we go ahead with
our Rs, 1000 crore investmen} in ihe
Bombay High region for off-ghore 01l
development, No proper integrated
defence syxiem for this vital installa-
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plane, which can carry
40 airborne mhﬁ;;
a range of 35 miles or
.A;dnstthisoranrnthumh
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capable of bearing such missiles which
them. It is no use
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Wilgiri, with migsiles
hard'y a range of 5000 M. If some-
body comes from 10 miles away and
delivers a missle ot vou, you are more
or less in a soup, This is what what
1 mean by suving that our sea-borme
threat has to be very seriously view.
ed and special action has <o be taken
to defend our vital installations in
the Bombay High 1egion, Although
our frigate progrimme has gone on
very well, the need has arisen to see
that their onti-craft defence is
strengthenad up and they may be pro-
vided with gas turbine engines ins-
tead of the preseal ones And if
there is any programme to produce
more effective snmips of tho anti-sub-
marine warfare types, we should se-
rious’y go in for it. Our submarine
arm also needs a more effective in-
erease,

Coming to the Air Force which .e
rated as the 5th or fith largest in the
world, it has had a very high re-
cord; and under the new Air Chisf
of stalf, I am sure it wi!l continve to
keep this record up But there are
two main deficiencies which have been
felt for long ang dchated in  this
House also. One is the deficiency in
the strike arm. We do not have a
proper plane to do this job, Whatever
We have, are pretty oid. The ‘Can-
Berras® are of 1952 vintage; and the
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SU-7 Sukhols have ot proved as
good as they should have Of coursge,
there is a big difference in the opera-
tional philosophy of these Sukhols,
The Russians who made them, have a
preponderance of aircrafts. They
might send 40, where 4 are needed for
the job. That way it carries ou? all
the work; but th2 survivability rate
of the aircraft is not so good; and
the whole Air Force knows about it.
We need newer aircraft to replace
both these air-crafi which will be
fast, safe and which have all the
avionies of the latest type and a good
radlus action over 200 plus miles, Mc-
dern targets are very difficul{ to bit, a.
they have new defensive  weapons
known as precision guided missles,
They give very little time for an air.
craft to come in, find the target, re-
lease its weapon and get out 1f the
job 18 not done on the firsy oceasion,
it will be in trouble I wish that this
lag 1n our strike arm 15 remedied as
soon as posiible, The other deficiency
which the Air Force has, is in the
transpor. arm. Here again, our old
war horses which corry all the mate.
nal and the troops from one place to
the other, and i times of need, right
up to the forward hases, are the
Cli9s and {he Dakotas, which are of
the Second Wotld War vintage; they
are pretty obsolete; und I do not think
that they can do the iob economically
which they arc mean: to do. We are
carrying on, becauss we have no other
choice The only aircrafy left to the
Air Force 15 the AN-12. Either you
increase the AN-12s ¢r get some other
aircraft, more molarn with V.T.0O.Le.
or STOL. characlerisiics to do this
job Together with 1, the augmen.
tation of the helicopter force is also
necessary The modern world is
using helicopiers 12 anti-tank roles, mn
ground support roles and in the nor-
mal rescue and relisf jobs for which
We use them a'ready. We have t vse
such air mobile formations based om
helicopters which is very

as demonstrated in the 1871-war,
when our troops were ferried at
the battle of Tangli Helicopters,
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transporis and the sirike aircrafts axe
;hnmuemlnmmo:the Air
orce.

How many minutes do I have Sir?

MR, DEPUTY.SPEAKER: You
have all your party’s time, it you
went to take. I am trying to give
you 25 minutes,

SHRI BRIJ RAJ SINGH (Kntah): I

ly. The new concep: of us task
forces us.ing armour, gui i:.-fudlu
and helicopters, in an tegrated
manner is the thing that makes a de-

vastating dent in any attacking force,
And this concept haz %o be seriously
used and perfected

‘We also need eflective management
crisis control, for [ foresee that in
future one is not going to get any
warning in any emergency of not more
than 48 hours to 72 hours, So, we need
faster reflexes quicker retalialion and

the necessary favourable ratio fo
achieve our objectives once we de-
cide to launch on a mission like we
did in the Sind sector in the last war.
But, I am afraid, in 1971, we could
not do much, sl*..hough we want in
some depth becaure cf various factors
which the time does not allow me,
Sir, to go into at the short Lime avail-
ablentm disposal. So, I would only

say that '.he army ueeds to have all
thm things taken into serious consi-
deration.

Perhaps, 10-tonner trucks need to
be produced and introduced so as to
further save on teeth to tail ratio, at
the same {ime delivering more ton-
age and reducing the frequency of
traffic. Then, perhaps the crops head-
quarters could be pruned not to have
administrative encumbrances, end
thus save furiher on the teeth to tail
ratio.

In short, newer things like self-
propelled guns, laser ranged guns

FR
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sites and incréasing use of what are

les on the fleld needs to be done.
eomluﬂm.!w uythatm;jor
threats have to be fully defined by a

defence situation. Full coordination
between the three cervices iz most es-
sential and, in this respect as many
modern countries have done it, I weuld
again plead that re-thinking must be
done to have someithing like a Joint
Chiefs of Staff or something like that,

A national consensus musi be evoly-
ed involving all the masses so that
they realise what defence is. Afier all,
we are spend‘ng only four dollars per
head, which comes to Rs, 40 per head,
which means not more than three per
cent of our gross national product,

Then, a line has ‘o be diawn
beyond which it should be forbiddsn
to prostituie Liberty in preaching sedi-
tion and anti-national feelings.

A factual and ful! realisation of the
enemy’'s war potential with the in-
pipe-line aid must be made,

The need for avo:ding wasieful ax-
penditure, endless proliferation of
funds on duplicate job: between the
services has to be seriously looked
into and checked for I can say that no
purse is bottomless Lastly hundred
per cent dependence on any one arma-
ment supplier must be avoided, for
the world is full of painful examples
when they did so'

In the end, I will say that the new
Defence Minister has been known
elsewhere for his dynamiam, hiz 2eal
and his pragmatism. I only hope that
with these qualities he has in him, he
shall be able ¢o bring about changes
for the good im the Ministry of De-
fence so that the country has a sound
defence gystem  through its armed
forces,
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BHRI INDRAJIT GUPTA :(Alipore)
Mr. Deputy-Speaker, fir, while wel-
coming the new Defence Minister to
office, 1 mus confess to g feeling
dissppointment wher I study this
Repert of the Ministry, I had expect-
Bansi Lal, with his great
reputation for forthrightness, would
pethaps be instrumental in seeing to
it that more information, rather than
leag information, cn specific matters
was provided <o Parliument this year,
s0 that a fruitfu) discussion could be
held, I regret to find that this book tells
us rather less than usual about what
sctually we are doing to bring our
defence preparedness up to the mark.

Af

2
g
g

I kunow 1t i3 very easy to  brush
aside these things by saying that we
cannoy divulge all this kind of infor-
mation and so on, but we have de-
bated this 30 many times. Those of
us who have been trying lo follow
this mibject yuar after year have re-
ceived this reply fram previous De-
fence Ministers alsc, but the fact re-
mains that we do read of debates in
other democratic countries on  this
questiom of defence, we do have some-
times the opportunity of seeing the
White Papers which are published
in othr couatrias and which do give
plenty of informaiion which enables
the country and Pariiament, the repre-
sentatives of th: country, to be pro-
perly informed, so that we do not have
to depind simply on confident speech=s
being 1nade about the state of our pre-
paredness,

I reailly Qind it difficult to partici-
pate iry this debate Lecause I have to
raise sgain so many questions which
rave leen raised year after year, to
~vhich no reply is forthcoming either
n the pages of this Report or any-
where else, How do we satisly
wurselves?

The context the aspect of national
ecurity, the backgroung in whith we
re dicussing this Budget, has been
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brought out in the first few pages of
*his Report, thougn 1 must say with
a certain amount of complacency m
my opinion. For instance, the reference
to the conclusion of hortiities in Viet
Nam is noted, but the connection bet-
ween “he end of those hostilities and
what I would call the kind of increas-
ed pressure from ocufside and fhe en-
circlement of India which is being ot-
tempted is not brought out at all. The
fact that a certain Power hag lost
its foothold in Viet N#m, its bases in
South-east Asia and, therefore, may
be now more interested in  Diego
Garcia and even in chiaining some
kind of base in Bangls Desh, these

things are not poinled out here at
all, -

The referzace to Deigo Garcia bxise
in the Indian Ozean is also mention-
ed here ex:lumivery in the context of
Super Power rivalry, as thougn that
is the only significance of what is hap-
pening in the Indian Ocean. You, Mr.
Deputy-Speaker, participated last
year in the Commonwealth Parlia-
mentary Conference where this was
one of tre subjects for discussion, and
it was pointed out ihat in Congres-
sional hearings in the United States
so many representatives of the Ameri-
can Armed Forces and Naval Forces
have made it quite clear that it is not
a question of Super Power rivalry.
They want g naval and military pres-
ence in the Indian Ocean so {hat
they will be ready ut any time to
influence events, to influence happen-
ings in any of the littoral coumtries,
They have :aid it openly. I cannot go
on quoting those things now, I will
not have ‘ime. They are all on re-
cord. So, it is not only a question
of Super Power rwvalry, That may, of
course, escalate if people go on build-
ing bases, but <hey have said it qulte
trankly that they must be present in
the Indian Ocean so that they may
have the capacity, if necessary, to
intervene in ‘he internal affairs of
the littoral couniries if they consider
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inat " ) } garding thy chdugesiin the’'pevind of
it nectswary of to be in thelc WMAOHS  4ioux surivice sng deserve serviow, Ja
These aspects are slucred over in fact, T do mot kmow who showld be
Report, it I mhay say so. congrutuisted for this, whather & s
the Minister or the fwesetrt Chiaf of

However, in +his context of the dan- of the Army Staff, buj whatevez b
ger to our national security, I veally  jy tnis is & welcome step which bas
do mot see any reason why they are been taken and it is longoverdus,
being so spologetic in seéveral places I think, and should have been done
in this Report and the other Budget long ago snd probably was not dome
papers, trymg always to prove thal,  due to old bureucratic ideas of the
after all, we ore spanding very little, Avmy top brass and perbaps, if 1
as though to anticipate the criticism may say 50, 10 & policy of drift practis-
that we ate spending too much ¢ ed by the hon. Mmister's predeces-
defence. There is always an attempt  gory in this matter. The whols peint
to argue that it is only 4 per oent i3 whether the tosth (o tail ratio. as

of the GNP, i is only so much per-
centage of the nat.onal income, and
that comparing it with other count-
ries, we are far down in the list. Why
this apology, I do not understand. The
question 15 not ‘whether we are spend-
ing too much or spending too little,
the question 13 whather what we Are
spending, what we can afford to spend,
is being proper'y spent or not

That is whi we are concerned about
when we ore asked tn vote the grant
of your Ministry We all understand
that there are constraints on ‘the
financial resvurces of the couniry, and
therefore, it 15 ull the more necessary
to ensure that withia the framework
which 1s fixed by thesc financial re-
sources, every mie 18 really srent
‘wisely and spent well There are
referesces to cost eircliveness yn this
Report. This should b2 g'ven the top-
most priortty  There 15 no doubt
about it And the ullocations within
the overall Budge: should not suffer
from any kind of statir thinking, If
necessary, we have to change priori-
ties; it necessary, we have 1o reallocate
amourts to different heeds in such a
way that the overall Defence pre-
paredness and the combat readiness
of the Défence Forces Is easured, But
no light 18 thrown on these matters
That is my whole complaint. We do
not know where we cre. For examples,
I welcome one thing that is, the

to your cloth, the top-most priority
is, whether all the time teeth to %ail
ratio can be improved 1 think that
this mew policy by which the colour
service is being inrreaseq to 15 years
and 18 years in the ranks, and thr
huge reserve which we were carrying
and which reserve uecording to your
own Report has proved to be unsatis-
factory 13 bemy abolished, is a wel.
come policy For decades, the ol
policy has been there I am glad tha
that kind of reserve 1s being don:
away with Lecause 1t does not serve
the purpose particularly, ag Mr Bry
Raj Singh mentioned, i tunes of cris:-
when we are suddenly embroiled 10
some hostiity withou, any due warn-
g This itself is a measure of crist
control.

I think we should be able to
mobilise our men at the peak of then
combat capacity mstead of recalling
them from the 1eseive with some
rather unfortunate resu'ts, which |
do not wanat to iepest here, whih
have been mentioned fin your Repor
But we were not told—after all, thi
is a Budget,—that in 1878-77 Wha'
will be the estimated saving on thw
head? We are tolg that over tha next
five years, there will be saving of
80 much. We arc not told how much
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savings are anticipated or estimated
in this Budgetary year for which we
are now asked %o give our vote; how
much reduction will take place this
year in the intake of recruits? 'We are
not told anything about it

And gs far »s technical specialisis
and skilled categories are concerTied,
there 1 would like somebody {o ex-
plain to the House why in some cases
the colour service is heing fixed at 15
years while in other cases, it is being
fixed at 18 years, because I find from
the break-up that in the four groups—
groups 1, 2, 3 and 4 —there are specia-
lists and techmical cadre in all of
them., In group one, for example,
there are Wircless Operators, Mecha-
nical Fitters, Gunners and so on, In
Group 2, there are Eleclric Fitters,
Machinists, Armourers, Surveyors,
Turners and Welders. In Group 3,
there are Draftsmen, Overseers, Radio
Mechanics, etc. In Group 4, there
are Blacksmiths, Carpcnters and so
on. Why and on what basis, I would
Yke to know, in the coses of thase
technical categories, in some cases,
you have fixeg 15 v rs enloer sonvice
in other cases, yvou have fixed 18
vears colour service? I would like to
be informed about this position.

Then, if certain economy measures
are unavoidable, I think the Report is
very reluctantly and hesitatingly try-
ing to tell us in some places that cer-
tain economy measures have become
inevitable because of the financial
constraints,

We want to know whether any cru-
cial requirements are being held up
unfortunately due to lack of funds, We
are not told, We should be told. 1
hope, you want the Parliament to help
you. If you can convince us that there
&re some crucial requirements which,
unfortunately, are belng held up due
to lack of funds, well, the entire Par-
liament ean’ see what can be done
about it, But no Jight is shed on these
matters,
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In the matter of priorities, there is
a question of our own production
base, I have no time and it iy mot
necessary that every year we pay
a high tribute, 5 justifieg tribute, to
the work done both in the ordnance
factories and other defence produc~
tion units and to the men who are
working there. They have done an
excellent job., Thijs is one matter in
respect of which a country like India
can really claim to have 2 much
stronger foundation than some other
countries, But there is a mention
about slippages—I am quoting—in
construction and in materialisation of
stores. This has lad 1o a lower ex-
penditure than what was budgeted
for last year. Usually, the budgets
are exceeded, In this particular case,
the expenditure fs less and the reason
given is: “slippages in construction
and in materialisation of stores” with
reference to ordnance factories. It §s
a casual remark, one-line remark.
But a guestion arises in my mind as
to what it is all about, What does it
mean?

Certain restrictions have been
placed on the system of payment of
piece-work In ordnance factories. 1
do not think this is a very good po-
licy. It may turn out to be a short-
sighted policy if it adversely affects
productian. Some light should be
thrown on this matter also.

There 1s the question of participa-
tion in production, in management,
of our defence workers, industrial
workerg in defence units. There Is a
reference here to what is being done
in HAL. and, I believe, the same
system has perhaps been introduced
in Mazagon Docks also. That seems
to be, on the face of if, a fairly good
conception of how this joint machine
should work, But why should it in
that case be restricted to these two
units only? Why a similar scheme or
a similar structure iz not being in-
troduced in all the production units
so that labour can be really made to

feel an active participant?
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There % a reference to the fact that

inspections of these goods which they
supply. I think, in matters concerned
with defence, the highest standards
of quality and performance must be
ermsured, Therefore, 1 would like to
know, on what basis, at whose ins-
tance, and, for what reasons and con-
siderations it hag been decided to re-
duce the number of inspections be-
fore this material §5 delivered.

Then, I am told—I do not know
whether it is a fact or not; I would
like it to pe confirmed or contradicted
and I do mot claim to be a mlitary
expert—that the field exercises, the
tactica] exercises which are carried
out from time to time, particularly,
of the lang forces are being, for the
sake of economy, conducted on a
somewhat gkeleton scale. Some prun-
ing, some reduction, in expenditure
hag been brought gbout with the
result that these full-fledged training
field exercises are not what they used
to be. This I consider to be a some-
what serious matter because, in nor-
mal times, it iy the tactical field ex-
ercises which can keep our defence
forces upto the mark and in proper
readiness all the time, This is not, in
my opinion, one of the items on which
high priority should be given to the
question of economy.

As I caid earlier, T must ask a few
questions. 1 am sure, the replies will
not be given. How are we to feel
satisfied whether the gaps in our ar-
mour are being fulfilled or not and
to what extent they are being ful-
filled? My friend Shri Brajra] Singh
mentioned some of these. There is a
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refersnce hers in thy report to the
need to replenish ageing transport
air-craft. You deal only with that.
I want to know whather it is only
the transport air-craft which requires
replacement and replenishment, Is Xt
not a fact that there are various
types of air-craft with our Alr Force
which are gradually being out-dated
and getting obaoleta and we are bad-
ly in need of replenishments? If you
cannot do it now becauss we have no.
resources, please say so: dom't think
that that would be revealing a secret
to the whole world, Everybody knows
what is going on, ag we know about
other countries. We know what
Pakistan is acquiring from various
countries aud of what type—fighters,
bombers etc. That {information is
available in many authoritative journals
abroad, But we don’t want to tell even
Parliament!

What sbout the ‘deep penetration
strike aircraft’ about which we have
been talking for so many years?
Every year we are talking about it,
but I don't know whether we are
anywhere nearer the goal. After all,
the HF 24 Marut has proved to be
inferior as far as supersonic capabi-
lity is concerned, and we should give
it up as lost, We can keep it as g
subsonic air-craft; I have no objec-
tion to that. But the original plan to
develop it as a supersonic afr-craft
hag obviously mis-fired, not due to
our fault but perhaps due to that of
the suppliers of the engine. 8o, where
are we in this respect? I don't know
anything.

About the Navy, it has been men-
tioned--and I think—that the role of
the Navy has certainly acquired much
greater significance for the reasons
mentioned just now by the earlier
speaker. It ig not only g question of
guarding our merchant ships but it
ualaoaquasﬁmotbeinsongugrd
against possible threats developing
from foreign military bases or foreign
naval bases in the Indign Ocean and
the peed to defend our Sagar Samrat
and other oil drilling installations



have no meaning for me unless [
know what they are being spent on
and what is being done.

Now, the replacement of the Vi-
krant or, at least, of the aircraft car-
ried on the Vikrant, i3 an old, old
story but we are still searching for
that. The Leander Frigate Program-
me is, I hope, nearing completion and
I don’t know what will happen after
the fitth Frigate ig delivered—or per-
baps one more. One must do plan-
ning. There is much talk here about
long-distance planning, but what will
be the after-effect of the 5th and 6th
frigates? After the programme is
completed, I think anti-submarine
air-craft will be required of a more
modern type and in greater numbers,

About the naval helicopters and the
long-range maritime reconnaissance
air-craft, these thingg were being
sorted out and we could be told ab-
out it, I think. After all, the people
who have been taken to see the exer-
cises and sc on have dicsussed these
matters and we could be told what
are the immediate requirements and
what are the deficiences Some n-
formation should be given; otherwise,
it is really meaninglesg to have any
discussion of this type.

I would also like to know whether
anything has been done or is being
done to improve the channels of pro-
motion. Channe] of promotion is a
very important thing on which job
satisfaction and the morale of the
fighting forces depends. I think there
should be some new thinking by the
Defenrce Minister—just ag it has been
done in the case of the colour gervi-
ces. The old ideag about the so-call-
ed normal channels of promotion
should be changed and every effort
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There ig also another question. I
have heard complaints that there are
too many transfers and too frequent
‘tf‘annterl of personnel from one sta-
tion to another. It affects the Alr
Force and it particularly affects the
Navy. In the Army, it ig circums-
cribed to some extent by the manner
in which they are attached to certain
regiments. Too frequent transfers of
personnel may be g somewhat waste-

!ul exercise and it should be looked
into more closely.

I would also like to know whether
it is a fact that there are a number
of cases of widows' pensions arising
out of the 1965 war and the 1971 war
which have not yet been settled to-
date. This ig a serfous matter if it is
true. If the people who became eli-
gible for these pensiong five years ago
and eleven years ago have not yet re-
ceived their pensions, it is g matter
which, I think, does not reflect very
well to the credit of the authorities.
This is a matter which should be
locked into immediately and on a very
urgent basis.

I will conclude by asking the De-
fence Minister whether he has—he
must have—acquainted himself with
the issues which were discussed last
year and whether anything has been
done in respect of two or three mat-
ters which 1 had raised last year.

One wag whether gnything was
done or thought about, about the re-
lationship between officers and men,
officers and Other Ranks in our arm-~
ed forces After all we have inheri-
ted many ideas and practices from the
past I want to know whether any-
thing is being done in the direction
of breaking up the kind of complete
social isolation which exists or existed
between officers and Other Ranks and
bringing about some kind of g demo-
eratisation, whether anything has
been dome or ig being done to edu-
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mocratic and anti-imperialist ideas, m"!th h‘?ﬂ!ﬂnt’:ﬂm&m

fighting in Vietnam were imbued with
such feelings of patriotizm and anti-
imperialism that they could withstand
all sorts of trials. I had raised this
point last year; I do not know whe-
ther any attention ig being pald to it.

Certain unfortunate cases of cor-
ruption creeping into the armed for-
ces were also mentioned last year be-
cause some of them have been reveal.
ed m the reports of the Committees
of this House. 1 would like to know
what, if any, has been the follow-up
action, for example, in the case of
Lt. Gen Sandhu who was mixed up
in that famous contract for supply of
sub-standard blankets to our jawans
at high altitudes. Last year when we
raised the matter, he had been de-
corated with PVSM or something like
that. I do not know what has hap-
pened subsequently, whether any fur-
ther inquiries were held, whether any
action has been taken or not.

Conversely, there was a case men-
tioned last year of cne Major Dha-
wan—the other way round—who had
the courage to try to expose some
cases of corruption indulged in by
higher officers; because he had dared
to do that, he wag cashiered and sack-
ed from the Army.

fifth place in Air Force and the Se-
venth or eighth place in Navy. Based
on non-alignment policy, India has
alwayg been advocating, and hay been
endeavouring to maintaiy, interna«
tional peace and security. We have
no territorial designs or ambitions.
But it our ferritorial integrity is vio-
lated by any of the countries, whe-
ther a neighbouring country or even
super Powers, we are ready to give a
fitting reply as we did in 1871 in the
Indo-Pak war. Our beloved Prime
Minister has been playing a construc-
tive role m maintaining absolutely
good relationship with neighbour
countries and others. I do not agice
with the allegation made by nwv
friend, Shri Dasaratha Deb that we
are not pormaligsing our friendly 1e-
lations with neighbour countries We
are for it. After the Indo.Pak war,
the bilateral Simly Agreement is a
clear indication of the desirability
for our nation to maintain frier'n
relationship, Ag you know, in 1833,
after the enunciation of Panch Sheecl
by Pandit Jawaharlal Nehru, Mr
Chou En-lie on hig way back fiom
the Bandung Conference agrced with
the principles of Panch Sheela, but
later our experiente revealed that
they violated it. We do belleve in
mutual respect and we do belleve in
territorial integrity and sovereignty
However, last year, we have had an
experience of provocation on the part
of the Chinese by killing some of o
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territorial integrity? Apart from that
our role has been appreciated mnot
only by our national community, but
the international ecommunity also.
After lifting of the embargo on arm
supply, Pakistan’s desire, violating
the Simla Agreement, for the accu-
mulation of the arms and ammunition
and spending huge amounts in build-
ing atomic power and other arma-
mentg is a clear indication of their
intention. On our part, we have de-
cided not only to maintain our im-
ternal security and peace, we want to
play a positive role in the interna-
tional affairs also. As has been men-
tioned by the earlier speakersg as also
Shrj Indrajit Gugta that the navy
base of super powers at Diego Gar-
cia is not merely the rivalry between
the super powers, hui .1 1s someduag
else. Anyway, 1 do not want to go
into detail in that.

So far ag our Defence 35 concerned,
our armed forces ought to be given
more encouragomernt, so tnat the right
kind of spirit dev«.ops in them The
spirit of sacrifice 15 the only mgredi-
ent which will surmount any war.

In thig connection, 1 congratulate
BDL Hyderabad; .ast year they have
successfully produced SS 11 missila
we do not know, when an{ how the
external apggression <will take place,
but whether it will take place or not,
that is immaterial to us. What s
material to us ig sclf-reliance. We are
reallv proud that ovr hon. Defence
Minister, Shri Baasi Lal, witthun the
shors duration of his ministership has
got acquainteg with various in nnd
outs and hig statements of full con-
fidence and preparednesy to meet any
external threat iz & clear indication,
how we are working Some fasets
defence may mnot be
brought to us; but i* makes no differ-
ence, it is the inherent gpirit which
counts. We have to play 2o great
tole in the production side, As you all
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should give top priority for its produc.
tion. In any pattlefield the greatest
friend of the infanfry man is the tank.
It the infantry man is also provided
with certain lightwejght missiles, he
can defend better and it will be of
great help. These second generation
missiles are not in production, I draw
the attention of the hon. Minister to
see that the second generalion missiles
are produced.

There are certain other factors so
far as our self-reliance in equip-
ment is concerned. The ordnance
factortes and other defence production
unitg have been playing a great role.
The electronic technology has resulted
in manufacture of computers and
improvement of the radar sysiem so
that we may be ready for any even-
tuality, The nation and {ke people
with all patriotism under the able
guidance of our “eloved Prime Minis-
ter are always spirited and prepared
to face any threat to our security
with a spirit of courage and convic-
tion. And to this tne present Defence
Minister will give, as the people
believe in his dynamism and vir-
tues of courage, a perspactive direc-
tion for the armeq forces and for the

people.

In this connection, I would like to
draw the attention of the House to-
wards the youth force. Wil the youth
force be mobilised s the youth are the
pillars of the nation in order defend
the country? We are proud to have
Mr. Sanjay Gandhi who has given to
the nation the four point programme
for the youth and expressed his deep
desire for the eflective implementation
of the 20-point programme. I have the
confidence that he will also give a new
inspiration to the youth In order to
defeng the nation and develop patrio-
tism and I hope certain wililary traln-
ing and discipline will be piven to the
youth of the country. As we all know,
Mr. Sanjay Gandhi is the rising sun
and the future hope of this great nation
and I do feel and desire that he should
give some inspiration to the youth to
defeng the nation.
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{Shri Mallkarjun)

The ordnance factories have been
functioning effectively under the 320-
point programme under the workers'
participation in the management Just
now Mr. Indrajit Gupta was a lttle
perplexed about the workers' partici-
pation, Productivity Committees have
been formed In all ordnance factories
and there is a relationship now between
the workers and the management in
the augmentation of productivn and the
production of a varlety of arms to
defend the couniry, Needless for me
to say that we feel—]I redraw the atten-
tion of the hon. Defeuce Minister to
this—the need to speed up e¢nd accele-
rate the production of and build-up
particularly of our cefence weapons,
particularly. the secund generation
misgiles, armg and amunition in order
to meet any eventuality as a result of
any externul aggression. The Indian
Armed Forces—the Army, the Navy
and the Air Force—are absolutely
spirited and they will sacrifice their
lives and see that the motherland is
defended. I am fully confident that
whatever the number of armg and
ammunition that are being accumulat-
ed by Pakistan by purchasing from
various countries and whaiever may
be the tactics of China—they got a
supply of Lance n.issileg from USA,
we are not worried about it—our
armed forces are full of determination
and they will give » fitting reply to any
aggressor and I am also equally confl-
dent our new TDefence Minister, a
dynamic administrator he is, will pre-
pare the country lo face any eventu-
ality.

SHRI N. E. HORO (Khunti): Mr.
Deputy-Speaker, Sir, this Report which
has béen circulated to ug speaks about
Nation's Securily in perspective, It is
stated here ag follows:

‘India is situated in a region where
the benefits of dolente have not
reacheq despite our efforts for peace
and friendship. The threat fo our
security bas not diminished and the
situation thus warranty a close and
continuous watch on our part. The
@ountry cannot afford any complacen-
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It you look to another page, page 7,
this ig what hag been stated therein:

‘We are more interested in peace
and national development efiort, than
in acquisition of arms and ammuni.
tion and hence our sustained efforts
to keep down drastically defence ex-
penditure ag a uercentage of GNP.
The latest publication of Military
Balance lists India as the 38th in the
list of 62 countries, in the diminish-
ing order of defence spending, where.
ag Pakistan, as 10th in the same list,
has a much higher level of expendi-
ture.’

Now, on the nne side, we say, our
Defence Forces should Le very strong.
On the other side, we come out with
an apologetic statement like this. This
portion which I just now guoted is
listless and lackadaisical. What I
would like to submit ig this. We
should spend more on our defence be-
cause we are now facing cerfain real-
ties in the country. Now many hon
Members have stated about this point.
They have tried to tell us how western
countries like the 1JSA and the USSR
and other countries have been building
up their strength in Indian ocean. The
developments In Diego Garcia and
othey placez have been really frighten-
ing us but we have foiled to give ex-
pression to our interests, to our objec-
tives and policies. We are friendly t»
several African, Asian, developing
countries. They are {friendly to us
They look to us for leadership. Now
it is high time when we should come
out with a statemcnt of our purposes
That i5 to say, we should come out with
a rational policy in this post-Vietnam
world. Sir, after Vietam war, things
have changed in the entire world anf
in this new situation, which has emcré-
ed, we have to go In for more spendini.
for strengthening our armed forced
We cannot ignore the fact that t¢
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USA is selling military hardware to
Gulf countries. About 5 years ago they
were selling military goods worth 921
million dollars. Now, in 1975, this has
gone up to 9.3 billion dollars of mili-
tary hardware. They were selling
these to Gulf countries. So also, USSR,
Eastern European countries, France,
Britain, West Germany etc, are selling
military hardware to these Gulf States.
These are now harg realities. There-
fore, we should go for spending more
in defence. It is no use saying that we
are spending less; we are interested
in peace and all that., FEvery country
is interested in peace.

One of the previous cpeakers stated
—and rightly stated—that in the
matter of defence of our country, the
entire nation shoulq he involved.
Defence Ministry should continue to
take the entire nation into their con-
fidence.

In this connection, 1 would like to
point out one thing. That is regard-
ing the recruitment pelicy immedia-
tely after Independence. This is what
the Government had stated in a Gov-
ernment of India publication entitled:
‘Defence Organisation in India, 1067
on page 187-188:

“The theory of martial and non-
martial classes was completely ex-
ploded during the second world war,
Soon after the i15th August 1947, the
Government of India decided as a
matter of policy, that communal and
class composition should be elimi-
nateq from the Indian Army and that
all Indian nationals should have
equal opportunities in it."”

But, you know, like many other
professed policies of the Central
Government, this only remains in
paper. This is what they said later on:
I quote from the same document:

“For administrative reasons aris-
ing out of this previous commitment
and location of troops it wag not

possible to implement the decision
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immediately in the case uf the Infan-
try and Armoured Corps. The sys«
fem of class composition in the army
has not been introduced in the Navy
and Air Force, During ihe post-
British period, no reform in the
matter of recruitment was therefore
called for in the Navy and the Air
force—after August, 15, 1947,

Sir, this is a clear case of admission.
There are vested interests in the arm-
ed forces who are opposed to any
change. How do you expect the entire
nation to support the defence efforts?
These are statistics which our former
Defence Minister, Shri Jagjivan Ram
gave in this House on T7th April 1972.
According to the statement, this is the
figure of recruitment during 1968-69 to
1970-71. In Assam,6 with a population
of 12.21 million the total recruitment
strength during these three years was
4881; in Bihar, with 46.49 millions, its

~ total recruitment strength was 8,664;

in Punjab. with a population of 11.14
million, the tfotal recruitment strength
was 26,312 and in Haryana, with a
population of 7.60 million, the total
recruitment strength was 14,841 and in
U.P. with 73.75 million population, the
total recruitment strength was 27,153

I wanted to point outl these figures to
show that 60 per cent of our armed
forces come from the states like wesi-
ern U.P.,, Haryana, Punjab, Himachal
Pradesh. But, what about the other
States? It is only 2 per "cent in the
case of West Bengal, From North-
Eastern side, they are not now being
recruited. I want to tell you that the
entire country should be taken into
account in the mater of recruitment.
When this was the agreed policy of the
Government of India which was an-
nounced immediately after Independ-
ence then why this selective recruit-
ment policy on the ratial basis should
be continued. especially when this was
the British policy. I would leave it
at that,
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{Shri N. B Horo) wrare i fn wre ot enberney Ot
shall menti two points 1 &1 ww Jrenr & were e e o
yolullvon::ﬂu:x:”tummﬁmdm nﬁwkﬁﬁmﬁmttm
year o I8 My Stile oF MNEar— o sfifew Afe & v o f wg
Ranchi—the army is occupying a cer- fi ¥ fd drc
tain portion which belongs to a religi- @ wer & ff oo
ous society for the last thirtyfive years, g7 T g e ee § foier: o
¥ X R oA & waew
MR. DEPUTY-SPEAKER;
wmedirem,tomumm:.o“ - ¥ o ok o B owgr ot WX W
SHRI N E. HORO: I have written AR L
maralleﬂer;tortt;elaztsomnr m“w“mmm
years, They have not listened to that. tmmmwt:‘w%h&
I want to repeat this  Since the new famar g g wfgd 3w F ft wft
take up the matrer T fi g g e frw g ¥
VR D - T ¥ A e ¥ & fold et
: EPUTY-SFEAKER:  You St ¥ ey dwmT K o1 awdr §
f:ielrs:ewrite’hhim in detail. That mm%#ﬁﬂﬂwuw@mﬁw
aFr § 1 fee o wiw 3@ waler @,
SHRI N, E. HORO: Then I will also
wrife to him about the comp:nlaa:ion {‘lﬂ" ﬁ* fﬂi‘ﬂ'ﬁ!ﬂ"ﬁ m '“I Lay

having not been paid to the tribals
around Ranchi for their land having
been taken by the Army for canton-
ment and fleld firing.

it feswetrg o (3afar) : oo
W, gTeEY G wEer Wi ag 2w

& fe g 100 wOF To ¥ o MY
gy oAt fewme offe 9w ¥ wroamt ¥
Tarfer € § 1| I wAw Sy O
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e Fa ¥ g e
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SHRI BIRENDER SINGH RAO
(Mahendragarh). Mr. Deputy-Speake .
1 am very happy to see my old friend
Chaudhary Bansi Lal at the head of
the Defence Mnistry today. As an
ex-serviceman and a Haryanvi, [ feel
some gratification in his selection -~
Defence Mimster, I am sure there
could not be a better person under the
present circumstances to hold this post
and I think the Prime Minister has
made a right selection in this matter.
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I have known him for a long time; he
is a tough man with a reputation of
being tough which must have even
travelled across the border by this
has a rough exterior but I
kno he has a very soft heart
Zor servicemen and their familles; he
has done g lot for them in Haryana,
he knows his business and he means
business, Whether I call it a good
quality or not, he has one great charac-
teristic which might serve him i good
stead as a Defence Minister: when he
faces an enemy there is no weapon in
his armoury which he would not like
to use; he wants to make sure of his
kill unmindful of the expenditure that
he incurs on it; I know it from my per-
sonal experience,

We have great hopes in  him
India needs a very strong defence
force. He is known particularly for
eliminating red-tapiam and I am sure
the Defence Force will benefit from
his dynamism and his experience as
an  admimstrator. Now, for this
amount of Rs. 2544.0 crores which is
demanded I have no hesitation in sup-
porting his Demand but this much-
talked about 1increase of Rs, 136.0
croreg in the Defence Demand over the
last budget is very insignificant. This
amount of RS, 136.0 crores is not suffi-
cient even to buy a single good des-
troyer or a nuclear-submarine or even
for that matter a sophisticated long-
range bomber fighter. I do not know
how he 1s going to n.eet the threals
which this country 1s facing from
all round. We know the arms pile.up
which is taking place in Pakistan
and in the Gulf States, There are
threats even from the side of the
Indian Ocean. India has a very
long sea-coast to defend, that is.
6.000 kilometres. We have a small
Navy comparatively, Hardly 30,000
men are there in the Indian Navy.
and that is a very small force.
They have got a very insignificant air-
wing of the Navy. They require a lot
of money for establishing a shore-force
for striking, on the Navy side, and
for that we need large amounts of
money. At present only B per cent of
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the strength of the Indian Navy is in
the Air-wing. Unless the Navy has a
strong Air-wing upto 30 per cent ke
other developed countries, we cannot
hope to defend our country effectively.

Another thing I would like to point
out 15 the research work in Defence,
They have provided Rs, 4.5 crores only
as loan to Mazagaon Dock which is
producing sophisticated warshops, des-
troyers and frigates. Sumilarly, a very
small sum of Rs, 40.0 lakhs only has
heen provided for Bharat Dynamites
which 15 manufacturing missiles and
carrying out research in guided mis-
siles. I do not know what they are
going 1o do with this small sum
of Rs. '40.0 lakhs for that important’
work in thewr hands. A sum of
Rs, 7.75 crores only 1s provided
for Hindustan Aeronautics which is
engaged m the production of air-
crafts, their overhaul and also manu-
facturing of air to air mussiles
For these works, you need a lot of
money and I think this House will
have no hesitation if the Defence Mini-
ster had come to this House demand-
ing even 50 per cent of the total budget
for Defence. Only then, this country
can hope fo be secure and unless the
country is secure, your 20-point pro-
gramme will come to nothing. It is a
very laudable programme and I and
my party support the 20-pomt pro-
gramme for economic and political
development. but 1 feel, unless you
have a strong army, strong ar-force
and strong Navy—unless you have en-
sured secunity of the country—you
vannot hope to be successful in your
programme. For defence of the coun-
try, for mainiaining high morale of our
Defence forces, what is needed most is
the welfare of the soldier’s family.

Yu arelooking after other backward
sections like Haryans, landless labour,
factory workers, students, women
etc,, but T would not be happy unless
you have another point added to your
20-point programme, i.e, resettlement
of ex-servicemen and looking after
the welfare of the families of the sainik
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The soldier can only fight if he has no
worry about his family living in the
remotest village, That is absolutely
essential if you want to keep up the
morale of your defence force. Jobs
should be reserved for demobilised ser.
vice even in all the States.

We are spending only 4 per cent of
our GNP on defence. Neighbouring
Pakistan, which has not got so much
of resources, is spending upto 10 per
cent. Other countries which feel
secure from defence point of view are
spending much more. So, there is
neeq to raise the defence expenditure.
I do not agree with friends who say
that the standing army mus: be re-
duced. I do not know what is their
purpose. I woulq not like to impute
motives, but if they want to arm the
entire population of the country for
internal strife or if they even go to
the extent of suggesting that there
mugt be political indoctrination in the
army, I do not at all agree. We have
seen what has happened in many
other countries and what is happening
in Lebanon today. The army is divid-
ed between two factors not only on
religion but also on political lines. We
do not want that to happen to the
Indian army. The Indian army must
be kept free of all politics. There
should be absolutely no interference
from political parties and no political
ideologies should be preached  This
country consists of various ‘rehsiuus
groups and all shades of opinion in
politics. Unless the country has a
united army. it cannot hope to remain

%

16.08 hrs,

[Mg, SPraker in the Chair]

1 do not say that bravery and pat-
riotism are the monopoly of any parti-
section of the people. But some-

do not agree witn those who
in the army on the
of male recruitable population

FifE
%
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characteristics
are developed over a long period of
time even amongst animals. You may
have very good milch cows in Saiwal
or Montgomery or Jersey or Friezien
or Holstein, but can the bullocks pro-
duced by thesa cows be as good as the
Hissar bull or the Haryana bullocks
as draught animals? The golden re-
triever may be very nice to look at;
but can he have the tenacity and the
fighting traits, as the bullterrier or the
bull-dog has got? Similarly, human
beings have also got some characteris-
tice which they have acquireq over
generations, through their military
background; by tradition of fighting
for the defence of the country, Where.
as it is everybody's right to fight for
the country and to show his hravery,
we ghould only have those pcople who
are the fittest, in the interests of the
country. If you want to recruit peo-
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of population, from those States?
Then you would say that the adminis-
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even for

You want people to be recruiteg from
all gver the country, you shoulg not
lowar your standards. There was a
friend speaking just now, before me,
Hr,m:ro. Imum"tom He
wag talking about Assam and had
!‘lldmtthmis,[nthQMmy’ very
little per centage of peuple from
Assam. 1 would like to give some
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centage of desertion is only 0.1 per

as high as 5.2 per cent. And this is
the difference between martial and
non-martial people, In the case of
Orissa, Bihar and Tamil Nadu, the

rate of deserfion from the Army,
after recruitment, is 3 per cent. If
one man deserts from the unit in the
face of enemy. the whole force is
demoralized. What would happen if
5 out of 100 start running away, leav-
ing the guns behind? That js why I
say that we should not have such sud-
den changes in the policies as might
be detrimental to the strength and
morale of our fighting forces (In-
terruptions) Another in jwstice per-
patrated by the British during their
regime is that they named the regi-
ments after certain sections, But
there are certain classes which are
as good as the others in fighting, But
they were left out for political rea-
gons; for instance the Ahirs and
Goojars I hope Mr. Vikal is here.
He must be able to say how his tribe
feels when their song fight with the
name of some other class on their
shoulders. When others are fighting
under their own names, why should
these people also not he permitted to
fight similarly, as long as certain re-
giments are nameq after certsin
classes? (Interruptions) I do not
know how many Adivasis have deser-
ted. They can shoot birds with bows
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and arrows and with

T e e
goog soldiers. I have served during
the war for five years and I did not
see You anywhere. ... (Interruptions)_

MR. SPEAKFR: Order, order.
Kindly address the Chaur.

SHRI BIRENDER SINGH RAO: As
an ex-serviceman, I am very thank-
tul_ to the Defence Minister for re-
vising the rates of pension available
now to retiring personnel. Bu: I can-
not understang the logic behind the
decision. In the casze of sepoys tha
increase in the minimum pension ig to
the tune of 90 per cent and in the
case of Subedar—Major it iz 85 per
cent. The highest non-commissioned
rank and the lowest rank has been
bracketed, whereas for other ranks in
between, the Naik, the Havildar and
Naik-Subedar the increase is upto 127
per cent Similarly, ;n the case of
commissioneq officers the Subaltern
has been bracketej with the Gencral.
The pension of the Subaltern has
been increased by 28 63 per cent In
the case of the Chief of Slafl, the
post of a full General, the increaze is
19 per cent, whereas in the case of
Captain, Major and Brigadier the n-
crease is from 43 to &2 per cent I
think this is very unfair. The person
who receives the lowest salary ¢hould
receive the highest percentage of in-
creasa in pension.

Before this increase was announced
a sepoy was getting a pension of Re.
40 per month. Without try:ng to hurt
anybody feelings, I woulg like to say
that in the case of palrhical pensioners
you are granting a peusion of Re< 300.

AN HON MEMBER- Rs. 200

SHRI BIRENDER SINGH RAO: Rs,
200 to Rs. 500 In the case of INA
personnel, they are getting two pen-
sions, one political and one from the
army. There is no reason why @&
sepoy who is now serving his free
country should not get that much
which an ex-INA person is now pet-
ting, which even a retireq chaprasi
is now getting. I think this increase
is not sufficient.



to give them the feeling that they are
the people defending the country and
that their services are being appre-
ciated by the nation, At present
there iz no distinction between sol-
diers ang civilians, When a soldier
goes home, if someboly makes a
complaint against him, immediately
the police registerg a cage against
him, even though in most cases they
are false charges on account of fac-
tions y;n the villages.

Now there gre some civilians work-
ing in the defence orgunisation. Trade
unionism is creeping into even  the
defence organisation, There is no rea-
son why every civillan working in the
defence installations and defence oM-
ces should not be in umform They
must be put under the Army Act
That is the only way to ensure secu-
rity and discipline in the defence scr-
vices Thig gshould %e introduced in
the Navy and Air Force also where
a large number of «vilians are ser-
ving

SHRI 8 M. BANERJEE (Kanpur):
Why not have uniforms here?

SHRI BIRENDER SIVGH RAO: 1
will be very happy, but probably you
would object to it

I only suggest that the Army should
get a higher percentaye of the Budget
as the circumstances of todoy demand.
We are facing threats from all over
from submarines with gulded missiles
In the Indian Ocean (o modern and
intermadiate Tange ballistic missiles
installed in Tibet Our neighbouring
countries gre arming themselveg with
the most sophisticatnd weapons, I
hope the Defence Minister would pre-
vail on s Cabinet cnllemgues for a
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higher percentage to bo set aside for
the defence of the country,

Wt wgw wer  (doindy) -
worw g, & e oWt wwrd g
fis wmo & qR averd W wwe o
¥R A wvew ¥ sl o, g
¥ Wt wer ¥ wnely &1 g A
Wit T &1 €T ot ageeqet e
&t & ¥ gorly orw ¥ w7 Y awr |
w agEgy m k) W w8
fr w qw & sph @ @R
de & o T 8 wfalre v &
fe og qwr of Wl momm A
 wd § § woel g www At
o e IfTE X AR ® AW I
' T TIT AEwr W fET
witfoer 7 o agy af A § Fow
¥ g W g wETT ¥ WY 9N
Y grerer 3t Fear€ 2av } 1 xafeg 4w
az fraw & fe oy o) sarer s
T T | 8 ARG gETd oehfew

qiferars ¥ 7wt i wry ¥ ¥ fe od
& | Fogy gr o g AR A
AET WYST FTH FT frmvar | AN & Q@



vafed v fivher § i sy Prfame
N w1 qw wear srewr v wnfigd o
wit WY § w3 agy o § TR W
w diw o § s domw fremre
WY T ST EH | W F e e fafew
W ¥ oW amr X gwey fedr oo
o § ¥ seary fawhere €1 gww
foray tw oty & aw 77 qeAaw ofran
¥ Rt st s Y frnd
wit et § Wit & ol @
wy & | wfrd §d7 swre w7 oF
for gt zgmr afed | IR T ¥
aft g IW ¥ g wT oA 8

W ¥umam & w9 ST W
& e femmr wgrmw f gardt A
¥ ma Wi wfcac fad ow B &
agm § fe fdw wwiv & f quw
grrwee $feacE) | gelt sravgwar
Tx I %Y § fe vaT wree ffww 9T
W o 2w W g A ek

srasft ) A Y far ned
gferdw & gl ddfr oww oA
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fwgar § & mt o ew
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wy ed fow o po oF
T § va fawfedr Fagw
w0 Aarr v g 4 WA A
WA o §, Tt wh @ g
wER gxed fel e ad W
ETE | W AT WY 27 TREE AE HEE
¥ fedm a¢ wv wT @ &) wgeTg
S SR —

“Iran had ‘no chiica but to arm
itself to the extent necessary for the
preservation of 1 national interest.
He stressed that the arms bwld-up
was mnecessitated by Iron’s geo-
graphical location, ity national
sovereignty, 1ts iefusal to take
order; from anywhere else, angd its
insistence on going its own way.”

MIRAET §F v agy @
Agrd i f v 3w At w
™ am & wfer g % W
¥ AT AT FT Y

“According to colurvnist Jack
Anderson, Iran nag Leen importing
muodern arms at a rate fastcr than
the Iranian armed Inrces can assi-
miate “As a result, he says,
“mountains of manitors ate pidng
up on Iramman docks and flelds
Planes ang heliropters and other
sophusticateg we'pon; ace left in
crateg for weekg waitine to be
assambled Iranian crews simply
cannot be trained fast enougzh to
operate all the aircrafi that the
Shahanshah has thrust on them.
They were just learning to fly in
F-4s when Shahanshan began buy-
ing F-55 Before the F—5 crews &re
broken in, the still more advanced
F.15s will begin arriving”

wrad ¥ qaifes wivtg 9 R
¢ fir wfiew A wfire drafewes I
€ @ wiid | wre ag off wrd & e
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¥ firare A qrives e 3 & 3 wroft
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SHRI SYED AHMED AGA (Bara-
mulla): Mr. Speaker. Sir, my friend
Shri Hari Singh a few minutes back
referred to Bhutto wanting to get
Kashmir. I must make it clear that
it is not possible for him ever to get
Kashmir. It is not a question of de-
fence, but it is the question that the
people of Kashmir do not want to go
to Pakistan, Long long ago, in 1038,
Kashmiris had accepted the leader-
ship of Mahatmg Gandhi and Pandit

Jawaharlal Nehru. It was in 1942
that they asked Jinnah fo go back.
1t is the people who matter and those
people do not want Bhu:to to be there.

Nevertheless, the Prime Minister
only a few days agu ai Jammu said
that there was hostile attitude on o1l
the four sides. Lot me afain begin
with Pakistan ag my friend Shri Hari
Singh has done, Pakistan has been
carrymng on a very unfriendly propa-
ganda. Added to it, now the USA also
has lified its arms embargo. Then Pak.
istan has obtained from France, a nue
clear processing plant. In the nuclear
clear processing plant In the nuclear
processing plant, i.s plutonium separa-
tion plant can be used far making an
atom bomb. Thecefore, Pakistan is
becoming dangerous. It is proceeding
at a mad pace, We see also that China
is helping Pakistan in a big way. All
these things are there. We also note
that Pakistan has allowed China the
use of Karachi port. All these things
being there, we should certainly be
alert on it. Sometim. ago, we had on
our border—I am talking of Kashmir
border —some small incidents, border
incidents. All thes2 we see on the side
of Pakistan.

On the other side is China, What is
China doing? ¢ “ina is again not cnly
supporting the hostiles in our norfh.
eastern regions, it is persisting in an
unfriendly propaganda. It refuses to
respond to any gesture of friendship.
It is also intensively patrolling on the
Indo-Nepal border. You know on
20th October last year, four members
of our six-man Assam Rifles patrol
party were killed.

On the third sde we have Bangla
Desh. After Mujib’s murder Bangla
Dosh is not the old Bangla Desh.
During Mujib's time there was what
was known as Dacea Declaration
which called for peace in Asia but
the new regime is reversing the good-
will that Mujib built up. We cannot
gay that the new regime has brought
in security or it beg a stable govern=
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ment. We also see that after Mujib
facilities in Chittagong have been
offered to China as well ag the USA.

the great policeman of the globe. It
hes come In a big way into the
Indisn Ocean. This is a developmant
we see after its defeat in Vietnam.
Right from Simonstown in South
Africa to the North-west Cape in
Australia it has got a link or network
of bases, bases gt Gan in Maldives,
Nagev in Ethiopia, a bas® in Cock-
burnsand, in Asmara, Masera, Mahe
in Seychelles ang Vacos in Mauritius
and then Diego Garcia. Then it has
alsp introduced into the Indian Ocean
the Poseidon submarines 2500 miles
range missiles as against the polaris
1200 miles range missiles. It has
become more dangerous in the Indian
Ocean than it was before,

I am reminded of a few other inci-
dents, Some years ago, Daniel Moy-
nihan, the former US Ambassador to
India, talking to the Press Club, said:

“Notwithstanding India'e views,
the USA will stay in and use the
Indian Ocean heceuse USA consi-
ders the views of the friends in the
region ™

He said "because the US\ considers
the views of the friends in the
region™ Now who are the friends
in the region” I am remwnded of
Mr. Bhutto said on the 2Tth April
1874 in an interview to a NBC corres-
pondent which was carried by the
Indian Express'

“Pak would not object to the UB
base at Diego Garcia though an
ocean of peace would have been
ideal.”

Then again, he says: “The small
powers could not dictate to big
powers® This js what he said. This

N

strength, USA iz a
ence the internal and foreign policies
of all littoral countries. Sir, Capi-
talism survives on exploitation, The
Indian Ocean provides enormous
natural resources. It provides 80 per
cent of proven uranium, 40 per cent
of gold, almost all tin, ruber, jute,
chrome, diamonds and so on. There-
fore they are coming in a big way
and they want to have a complete
sway in the Indian Ocean.

Therefore, our strategy should be,
to Jaunch a campaign for Asian
Unity, Asian Security. We must also
camprign for Indian Ocean as a zome
of peace This was advocated hy
Mrs. Indira Gandhi, pur leader and
an outstanding world leader. She said
in a very emphatic and forceful way-
“We must have Indian Ocean ar a
zone of peace” Wp are a powerful
non-aligned country and we have,
under the dynamic Teadershiv of
Mrs Indira Gandhi, created a place
for ourselveg in the non-aligned
world We can influence them,
especislly, the Asian countries, We
must try to bring about this Asian
unity ang security. Our ereat leader.
Mrs Indira Gandhi, in the rourse of
same remark, said: “The theory of
power vacuum Is an insane theory”

Sir, we must go the whole hog
along with th, Soviet Unlon to see
that the continent of Afro-Asimn



237 DG. 76-T1—~

countries becomes a zone of peace, Lo
enable them to develop as they
should, end the United Stutes should
take a lessen. Thank you.

1748 hrs,
[M=. Derury SeEAKER in the Chair]

SHRI PAOKAI HAOKIP (Quter
Mantpur): Mr, Deputy-Speaker, 8ir,
at the outset I amociate inysel! with
the feelings of other hon. Members
who have spoken, in welcoming the
new Defence Minister, Shri Bansi
Lal.

Mr., Deputy Speaker, Sir, ! must
tell you that thizs is oae of the
occasions agein when we should
congratulate the armed forces—three
wings of the country—for their per-
formance.

This House has had occasions in the
past 10 express its gratitude to these
ihree services of the Indian Defence
Forces both in times of war ag well as
in times of peace. At this moment
1 would not choose to speik about
the past things.

1 am aware of the performance of
these Wings which Ig still fresh in the
minds of the people of this country.

I hope with the induction of the
new Minister, their performance in
the three wings will gather momen-
tum through his dynamism. Before I
go over to certain important points,
1 would like to emphasise the spend-
ing on these forces. In the beginn-
ing of the debate, opening the dis-
cussion, some remarkg were made by
the hon Members on the other side
that the budget sllocation is huge
ang ig not in proportion to the urgent
needs of the defence in the country.

Whep we try to view the neigh-
bouring countries, we sre trying to
view in in a manner which is not un-
justifiable at all I should say the
increase in defence budget so far as
our country is concerned i mnot very
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big. I should say it is rather low;
it is very insignificant. In view of
all this, T should guy that this in-
crease in the defence budget ig not
otit of proportion,

Coming to my next point, I think
that the House hag been discussing
right from the very beginning only
the defence vy security of the nation.
Security of the nation can be achiev-
ed only through the measures and
through the sensy of performing
together anq through the sense of
defending our country ag one-man
That is to say, everybody should be
trained not only the regular forces.
The country only with the regular
forces will not be in a position to
face the danger as effectively ag they
should without the industrial support,
massive support effective support of
the masseg of the country

In order ty achieve this what we
are required to do or what we are
wanted to do 1 this. Iy would %e
difficult to face anything only by
maintaining a regular forces, of
course, ] am not pessimistic about 1t
because a number of wars hag been
fought victoriously right since 1748.
During the Bntish period, when a
strong foundation was laid. I do not
want to narrate the bravery and gal-
lantry of our forces since that period.
It i1» known to the whole world. In
order to achieve our target, Mr.
Deputy Spesker, Sir. there are a
number of schemes, trainings, like
NCC, Sainik schools, etc in the coun=-
try. This is one of the meang to
bring about the required man-power
to the aid of the existing strength
of our armed forces But even today
many nf the States have heen left gut
and there are no sainik schools and
incentives of trainings There are
still no sainik schoolg heing estab-
lished in some of the States. That is
why I say the position is far from
satisfactory. It thig sort of schools
NCC are encouraged by the Ministry
—T hope it will be done by the new
Minister—more of our youths will he
able to get training through these



239 D.G. T6<TT— APRIL 8, 1578 Min. of Defence O
[Shri Packai Haokip] to bad thess paople,

the army people ns ¥ the people
schools. The object of these schools living thete, are experiencing great
is very clear and, as such, I do not difficulty, So in order to defend the
want to go into it. This i3 one of country snd the border aress ade-
the means to add to the strength of quately, I would emphasise this that
our Army, At present these schools the Ministry shoulg identify these
are only in Haryena Orissa and areag and invest more money for the
Punjab and some others The num- construction of rosds This wil] en~
ber of such wmideq schools should be sure that the defence of the country
increased.

Now, 1 want to say a word about
the welfare of our army personpel
By army personnel 1 mean the mem-
bers of Army, Navy and Air Force

armeq forceg in the mountains What
is their condition today in relation to
their families? There 1s lot sul 10 he
done in order to ameliorate their con-
dition so that they mav have the
required will-power to fight Will-
power is the most mportant thing
You may be having super aircrafts,
tanks and other ammunition to fight
but 1f the will-power 15 mussing then
all thes, things wil] be of po use
The welfare of the armed forces,
Navy Airmen s very importint and,
1 hope it will b, attended 1o wvery
promptly wherever and whenever
necessary

Another point Now we are hav-
ing in the defence organisation a
number of branches recruiting people
from the backward communities.
There is a certaimn percentage of
reservation for these c(ommunities
Whether this 1s fulfilled or not also
requires §o be Iookeq into

Lastly, g0 fap as the security of the
nation 1s concerned, one of the most
important things, according to me,
and 1 believe, according to the House
also, is the identification of areas of
priority Now I come from an inter-
national border avea 1 have experi-
ence of the army peopls, how they
suffer in this matter of movement.
There 8 poor communicaion Due

SHRI S M BANERJEE (Kanpur)
At the very outset 1 congratulate or
pay my compliments to the armed
forces on the wonderiul job done
during calamities 1n Patna receatly
and in other places It has really
biought them nearer to¢ the clvilian
population Today in Patna and other
places, every man has nothing but ap-
preciation for the ermed forces I hope
that this will be continued in future
also and the army shall never be used
to quell popular peoples movement
By ‘popular people s movement, I do
not mean the movement launched by
right reactionary forcens But take for
instance, a strike which is geing on
There the army should be kept aloof
This was sald bv Shri Dasratha Del
4lvo and I hope the hon Minister will
take not of 1t

A Inol was said about sophisticaten
arms supplied to Pakistan. My hon
friend Shri Bry Ra) Singh, mentioned
that Pakistan has set up so manv
ordance factories near the Border Let
us not over estimate Pakistan's capa-
tulities 1 am not 1n favour of under.
est mating them either, but ean she
possibly win a war only with the he'p
of imported machinery and imported
weapons? How did we win the wars
of 1965 and 1971 The biggest reason
why we won and why Pakisian was
defeated hollow was because they were
relying on imported aircraft and tanks
whereas we have a sound base, a solid
foundation of self-suficiency in de-
fence production Tanks to the work-
kers of the ordnance factories and their
capable officers commanded by the
DGOF, we could produce better tanks
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than the Patton tanks supplied (o
Pakistant by the American imperialisis
and our gnaly could favourahbly match
the sabre jets supplied to them again
by the Americans. So we should
emphasise more the aspect of atlaining
self-sufficiency in the matter not only
of conventionsl weapons but alsy the
sophisticated weapons,

It is heartening to  note that in the
ordnance factories the valuye of produc.
tion in  1974-75 was approximately
Rs. 181,63 ciores as against the target
fixed for the year of Rs. 180 crores.
Our ordnance factories have produced
more than the target and the workers
should be comphmented for that. On
behalf of the All India Defence Em-
ployees’ Federation and those workers,
1 assure the hon. Minister, Shri Gadgil,
and the hon. Minister in Charge, Shri
Bans: Lal of our wholehearted co-ope-
ration in the matter of stepping up
production. My hon, friend, Shri
Bishwanath Roy, said that the unions
should work on different lines, and my
hon. friend, Shri Birender Singh Rao.
the great leader of Haryana, Vishal
Haryana rather, said that every civilian
employee should be in uniform.
During the 1962, 1965 and 1971 wars,
without any umform, the workers
showed that they could work like one
man and produce much more than
what wes needed. That was one
of the causes for our victory. One de-
bacie that was made in 1962 should not
be attributed to our jawans or the
ermy. A war psychosis should not be
created 1n this country. In Pak:istan
day in and day out Mr. Bhutto and his
friends are talking of war and aggres
sion and air violation by us &and so
on. I know because 1 hear Pakistan
radio. Now they do so only because
they are unable to solve their economic
problems. It happens that even other
couniries which are unable to solve
their economic problems create this
kind of wer psychosis in order to
divert the attention of their people
from the leaders’ mistakes and failures.
This is what Pakistan {a also doing. 1
do not say that we should underesti-
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mate Pakistan. From America with
their right arm they give us wheat
under PL 480 and with their left they

give Pakistan sabre jets and patton
tanks.

MR. DEPUTY-SPEAKER: Why not
come to the main point that you have?

SHRI 8. M. BANERJEE; How do-

you know that this is not the main.
point?

MR. DEPUTY-SPEAKER: 1 am siire
that 15 not the main point.

SIHRI S. M, BANERJEE: It is the mis.
fortune that both of us are in Parlia-
ment for many yeurs; somebody should
change. There are sume problems con.
cerning the rivilian defence emplcyees.

MR. DEPUTY-SPEAKER: That is
what I bad 1n mind.

SHRI S. M. BANERJEE At the out~
set I must assure Shn Gadg!]l who Is
dealing with uranance factor.es that
we snall defimtely co-iperate. But
there 15 need for co-ordinatiun among
various defence projects such as
ordnance factories, research and de.
velopment establishment and DGI

there should be perfect co-ordination
among such agencies,

The workers in the ordnance facto-
rics are their backbone and they are
opposed to the restriction of 50 per cent
profit. 1 do not know why they should
always succumb to the financial
authorities. Suppose 1 am a good
artisan and I produce more than 59
per cent, what does the government
lose? On the other hand the govern-
ment is going to gain much more,
This should be remedied. Otherwise
production will go down and shortages
will appear. This step will take away
the incentive from the workers in the
ordnance  factories. Coming to the
next point certain cases have not been
finalised. Unfortunately you Thave-
been hearing us on the pay commis-
sion report; 28 months have passed
Some of the cases of the supervisors
and allied categories, even depuly.
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getieral manager and’ mmr Iuvc mt
been finalised. Wherever Mr, Gadgh,
Mr. Bth:i Lal or Mr. Patnaik or some
of us go, immedlately ' Bome people
come out and say: what has happaned
to us? Could this not be finglised
during 27 months? I do hope that it
‘would be finalised quickly.

My other point is about defence pro-
duetion board. A time has come when
the workers have to be taken into con-
fidence in the matter of production also
&nd 1 hope hon. Minister Bansi Lal and
Gadgil would apply their mind and see
how the workers’ representatives
could be taken on the defence produc-
tion board. We shall not nominate
workere who do not know about fin-
anclal management unil other things;
we shall nominate persons who know
these thiiilgs well and who will pos-
sibly help in defence production.

" F
.J.

Coming to the question of stagnation
of L.D.Cs and unskilled workers under
the AOC, I should say that it is horri-
blee. T am happy that the Defence
ministry had taken note of it and 1 am
thankful that the Delence Secretary
who is chairman of the J, C. M. took
note and appreciated the difficulties of
the workers. A  worker who is
appointed as unskilled labourer in
an ordmance depot dies an unskilled
labourer after 25 years of service, Bo,
there should be avenues of promotion
for such workers,

About the non.functioning of clossi-
fication tribunal, I may submit this.
This was recommended twice by the
Pay Commission and with the greatest
difficully the defence  Ministry ang
both the federations unitedly agreed
t0 have a classification tribunal.
Sir, | am told that the Chairman has
joined and this has started functioning.
But untortunately, no meeting has
been held so far. 1 would urge upon
the Hon'ble Minister to kindly see that
Calgsification Tribunal starts functlon-
hl; lﬂ'lmtdllw

’ m:,zm

Mi‘a‘. IMuMathmﬁm,"-'_'

" Sbout.the.

Hindustan Asronsutics Lid.,
Kanpur. The Hon'ble . mumor
mmdmthltmmahmm_
of work in that - organisation, There
are . about 4000 workers there and 1
mmldm&mmpmuem;m
sircrafts wnd more aircrafts will be
produced in this pullic sector organisa-
tion. I would request the Hon'ble
Minister to kindly see that there is no
dearth of work in this factory. .

I have two other points to make, One
is discrimination between industrial ang
non-industrial. I would reques* the
Hon'ble Minister, Shri Bansl Lal to
kindly consider that there ghould be no
discrimination between the officers and
the workers. They are even socially
discriminated.

The second point is the scheme of
militarisation. This should be recon-
sidered. Militarisation should not be
done in M.E.S. at the cost of the exist.
ing civilian employees who work {o the
best of their ability and to the satistac.
tion of the Defence Ministry. I would
also request the Hon'ble Minister to
consider that the canteen employees
in the Defence Establishments should
be regarded as full-fleged Government
servants ond they should be given all
henefits,

Sir, in  Ambernath, three or four
workers have been  arrested under
MISA and others under DIR. I am
happy that the Hon'ble Minigter is
seized of the problem and I would re-
request him that the suspension
should be revoked. We assure you.
Sir, that the All India Defence Emplo-
yees Federation will co-operate in
stepping up production and if we fight,
we will fight only for self-defence and
especially at the time of Emergency
the Defence Employees will rise like
one united force and defend their

motherland.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINI-
STRY OF DEFENCE) (SRI VITHAL
GADGIL): 1 rise to give a brief
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account of the activilles of the
Defence Production and to meet
aome of the points which have
been made by the Hon'ble Members.
My senior colleague, Mr, Bansi Lal, in
his reply, will naturally deal with the
general question of policies i regard
to the Defence Production. But I
shall try to give a brief account of the
activities of the Department and meet
some of the ponts which have
been made he.e I am verv thankful
for the general aporeciation shown by
Memberg for the performanca of
the Defence Production. Sir, I wouln
request the House to consider that be-
fore judging the performance of the
Defence Production there are certain
basic and fundamental considerations
which should be taken into account.
In the first place, the House knows
that the technology 1s moving so fast,
so rapidly that Defence Production mn
any country is seriously met with the
prohlem of obsolescence You try to
design something. produce a proto-type
and by the time 1t goes into production,
it may be that whole or ua part of it
may become obsolete. Secondly, as
everyone knows, there are financial
constraints, We have to plan our De-
fence Production 1n the context of gene-
ral economy of the country The third
consideration which 1 would like to
submit for the consideration of the
House, is that you cannot consider
Defence Production in 1solation. De-
fence Producetion will naturally de-
pend upon the general industnal cli-
mate and ‘culture and the infra-struc-
tture that we have got.

Last but not the least, there 13 8
peculiar problem m defence production,
namely, the demand 13 highly elastic
Sometimes there are wide fluctuatons
Suddenly demand increases Lecause
international political situation changes
So, 1t 13 not always possible to plan
defence production in very great detail
m advance because of the orcums-
tanceg and changes in the international
political situation. 1 can do no better
than remind the House of the great
:speech that Shrl Jawaharlal Nehru
.made in this House. Referring to the
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fourfold defence equation, he said:
Defence depends firstly on defence
forces, secondly on indusirial and
technological growth, thirdly on the
economy of the country and fourthly
on the spirit of the people. 1 request
the House To judge defence production
not in a isolated way but in the con-
text of these four factors. If defence
production 15 considered in the light of
the above factors, I would claim, not
that the performance is so excellent,
but that we have achieved a reasonable
compeience and promptness consistent
with the contemporary situation. When
I go into details of various productions,
you will immediately see that the cleim
I am making is substantiated Before
thal, I would like to give the House a
very good news Yoy know under de-
trnce production, we have a number of
ordnance factories and nine public un-
dertakings like HAL, BEL, etc. All
of them were running at a profit for a
number of years except two—Garden
Reach and Pragua Tools 1 am happy
to inform the House that this vear both
of them have cut even and mav be
they will make g margmnal prefit  "this
fs something which has happened this
Jear and [ thought I should menfion 1t
fo the House at the outset.

Before trying to reply to the jcints
raised, 1 would acquaint the House
with the performance in various sectors
of defence production It has heen
mentioned in the report and 1t 15 a fact
that in the ardnance factories, we have
atheveil self sufficiency in small arms.
In the case of medwum artillery
weapons and ammunitions which are
replacing traditiona} items. an attempt
15 being made to achieve self-sufficiency.
Indeed, 1f T may sav  so, the whole
thrust of defence production has Leen
to achieve sclf-sufficiency and relf-
reliance and 1t 1s with {hat object that
we are trying to modermse arms conti-
nuously, re-examune and re-design
varioug werpons and grmours and tiing
in research and development to assist
production of defence equipment. As
1 said, in small arms we have achieved
self-sufficiency In the case of uther
arms, we are progressing considerably
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towards self-sufficiency. In the case of
varfous kinds of ammunition also, at-
tempts have been made over a number
of years to achieve some self.sufficiency
and ;n many such areas seli-sufficien-
cy has b&en achieved

As Mr, Banerjee powmted out, the
value of 1ssues made by these factories
during 1674-75 was Rs 214 ciores and
that of issues for 1975.76 has bcen esti-
mated at Rs. 225 crores, which I am
sure the House will agree, 13 a good
performance

As has been mentioned, a number of
new projects have been taken up The
detatls, of course are nol neiessary
In the case of fleld gun, cetiuwn am-
munttions and proprllanis new projects
have been starled with the ubjict of
become self-suffiient and self-rehant
The same 18 the case with auable
time fuscs and other allied equipment
A number of {aclories bave been
established nearly over a  century
back For example, the factory at
Kirkee whith 18 very near Porna —the
place I c(ome from i3 more than a
bundred years old We have now
underiaken a scheme of renewal and
replacement of various mathmerie, in
the factorres, e.g in the High Explo~
sives Factory and certain other
factories In Kanpur also since 1971,
a programme of replacement and
modermzation has been staitej und it
15 in progress In the field of general
stores also an attempt has been made
consistantly and continuously  to
mdigenize and see that most of the
equipment is produced in this cuntry
Similarly about modern mcthods of
management Ar Bancrjee had made
a mention about some of the problems
of the ordnance fattories We are
making an attempt to intrnduce modern
methods of management planning of
production and materials management
and so forth 1 can cife one 1nsiance
We have now heen succesafu] 1n intro-
ducing computerized material planning
in as many as 19 ordnance factones,
because our insistence is that in the
cenfury-old factories, modern methods
require to be introduced, so that
management and production will be-
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core mare snd more efficient. Mr.
Ihdrajit Gupta had mentionad some-
thing about cost. In thiy ares also, we
have a committee which looka continu.
ously into the present agystem of cost
accounting and the relation ULetween
finance and management. Indeed,
there is a proposal, although there is ro
fingl decision, a® to how the whole
scheme of production in ordnance fac.
tories should be re.organized 7here-
fore, it is not as it we are allowing
things to lie as they are. Continuous
atiempts have been made to modernize
production With regard o the Avad:
faclory also, similar measures have
been taken, with the objett of mcreas-
ing production and efficiency and to
indigenize as much of 18 components
os possible In the Jabalpur factory,
we produce the Shakiiman, Nissan-1
tonne and Nissan Patrol vehicles In
the wase of Nusan l-tonne fo
example, The indigenous content
1s now 82 per cent The pomnt I
am making is that mn all these arens,
whetle: they are ortfnance factories or
public un@eitakings a continuous
effort 1= mode ta reduce the import
content and indigenty¢ a, many com-
ponents av pmsible [ am verv happy
te sav that this  vehicks factory haa
a so profliced buses for civil use And
the buses that they Wve produced are
now underoging running trials with
the Delhi Transport Corporation and
the Madhva Prade<h State Transport
Corporation The Inmitial 1eports on
these vehicles are very satisfactory
Before 1 come to research and
development, I wanf ~td“Pomnt out
that the whole structure of de-
fence production ha« been evolved
i surh a way that at least indires ]y,
1t helps the civil indusirial producticn
in the countrv In a sense, it inter.
acts Unless you have a certain indus.
trial base, your defence production can-
not increase and if your defence pro-
ductlon ncreases in a particular way,
it also helps the civil industry For
example, nearly 15 per cent of the
capacity of ordnance faclories is being
utilized to meet civil demands. The
result has been, it has encouraged
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growth in many areas, some
are very backward aress.

Boma hon, Member, whose name I
B has already mentioned that in
the last decade the value of production
of publicsunderiakings has increased as
much as 8 times. That, 1 believe, is
a considerable achievement for fublic
undertakings engaged in defence pro-

X £
il

-

.

;

1 do not want to go into individual
capes, but one or two I might meniion.
For example, the agriculture awrcraft
Basant was designed and developed by
Hindustan Aeronautics Ltd, without
any outside help. Then again, Bharat
Electronics have made considerable
progress in the matter of micro.wave

- communication, the supply of whirh is
being made to the Indian Oil Corpora-
tion and various police authorities, even
by turn-key projects.

While I do not want to differentiate,
probably the best unit we have js the
Mazagon Docks. Incidentaly, Shri
Indrajit Gupta referred to the Leander

-class frigates and asked what is the
programme. ] can tell you straightway
that the design is being changed for
<ertain reasons and that planning will
be based on the amended or changed
design. The Mazagon Docks has made

considerable progress, as also some
other units.

It 1 might mention some figures,
even taking into accourt the losses
incurred in Praga Tools and Garden
Reach, the contribution by the public
sector undertakings to the Exchequer
by way of profits 15 of the order of
Rs, 22.88 crores during 1974-75, and
it is likely to increase to Rs 235 crores
in 1975-786.

SHRI B. V. NATRK May | ask for
a clarification? Since these defence
production undertakings are monopo-
lies in their respective spheres, hoth
in regard to production gs well as
sales—the purchasars or customers
sare also monapoly purchasers—how
‘do you calculate the rate of profit or
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quantum of profit? What is the basis
on which you do the piicing or cost
ot production, eithwr local or inter-
national rates?

SHRI1 VITHAL GADGIL: In the case
of the Mazagon Docks, we secured
contracts for repair of ships elc. even
when there was suff international
competition. Then, ;t 15 not as if
in every defence undartaking Lhere is
a monopoly. Ther: are certain i1tems
which are produced by the civilian
sector also So, it is not conect 1o
say that we have . n'onopoly in all
spheres.

I may now give yoi some 1dea
about indigenisation in some of these
public undertakings. For example, 1n
HAL, a wide range ot castings, fur-
zings, metallic and non-metalliz raw
materials, cables (t¢ hive been in-
digemised [ do nnt want to qo into
the details of each and every care.
What I am giving is just an indication
of the achievemenig in the wvarious
public sector undertakings in the
defence swie For 1nstance, the
picture tuhes which ara2 rejuired for
t levision are proiugd bv one of the
defence undertakings. This is large-
Iv the result of the research and In-
digenisation programme undertaken by
these defence pubhic sector underiak-
ings This is brniefly tha working or
achievernent of some of the public
undertakings and the ordnance ({acto-
ries.

The Mazagon Docks have secured
as 1 said, agamnst su¥ internationsl
competition some orders, nearly uf the
order of R< 40 crores Similarly.
Bharat Electronics have secured an
order for Rs. 25 crores. Even Garden
Reach had secured an order of Rs. 2.78
crores, In general, therefore, as I said
at the outset, the progress has been
quite satisfactory and consistent with
our contemporary needs

Before I go to the specific points
raised by hon Members, T would like
to make a brief ralerence to defence
supplies. There, I would like to say

that the policy has he.



tion of Indian Engmeers again with a
view {0 indigenise ag much production

BHRI INDRAJIT GUPTA: Not by
relaxing inspection.

SHRI VITHAL G_AI)GIL:
come to that point later on.

1 will

Then, I would like to mention
about the 20.point programme because
that point wag raised. One of the
points in the 20-poin: programme is
workers' participation in industry I
can tell the House that it is not ag it
the scheme has been introduced anly
in HAL The Direntor.Cereral of
Ordnance Faclories has issued ins-
tructions to all factories that thigs pro-
gramme ghould be implemented as
directeg by the Governmen: of India,
and, pursuant o thege directions, in
some of the factories, Joint Councils
have already been established. Mr.
Banerjee knows this, An attempt
will be made to see that in u.l ord-
nance factories the programme of
workers’ participation in industry is
fully implemented,

With rvegard to the other point in
the 20-point programme, namely
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rities—730; Women —#4; Rest-...Cdne--
ral. It is not ag if we are resting at
this. Further efforts will also be
made to see that a larger percentage:
of Scheduleq Castes and Schedulsd
Tribes people is given represontation.
among the apprénticés.

SHRI K. 8. CHAVDA (Patan);: In.
which class?

SHRI VITHAL GADGIL: In appren~
ticeg there is only one class

With regard to the point made
about thie Ambernath factory, it is not
necessary to give all the facts, gl-
though I have got the facts here. I
have discussed this matter with Mr
Banerjee, and he is conversant with:
the latest position, Therefore, 1 do
not think I ghoulj waste the time of
the House on individual cases.

He Taised a second point about
HAL, Kanpur. HRere, there are two
points 1 would like to make One is
that there is already a Committee of
the Department which has been ap-
pointed to consider how more and
more work can be given to the Kanpur
Division of HAL The other ig that
in order to improve the workload,
the production of Basant agricultural
aircraft was transferred to the Kan-
pur Division and the programme is
now in progress. In this connection, T
would only like to say this, that there
are certain uncertainties about thus,
because contrary to our expectations,
agro-aviation in this country hag not
developed to the extent that it should.

And the only State which has so far
purchased five Basant Airorafts i
Haryana. If other States foilow, ¥
think HAL, Xsnpur will have no
difficulty. )
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sion, I expect, will be taken in two

take about two months to arrive at a
final deciglon. Similar is the case
with the Managers and the Deputy
Managers.

About piece work, those who work
in the trade union fleld, in the
Defence, know what ig the position.
The position was that there were two
ways of calculating plece work. One
is on the basis of means of the
respective pay scales and the second
fs on the basis of minimum. The
Government decided that the basis
of means should be accepted but with
a condition and with a rider and the
rider was that the piece work profit
should be limited to a celling of 50
per cent.

Now, it is true that in some cases
representations have been made

CHAI’I"RAIG,
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sbout this problem of plece rates. At
this stage, 1 can only say that the
matter will be reviewed afler collect-
ing data and all the information

necessary for that purpose.

About Reksha Utpadan Board, 1
think we have just made a beginning
about workers’ participation in
management and 1 may tell you very
frankly that jn some cases earlier the
experience was not the kind of ex-
perience one should have, Frequent-
ly, these committees were converted
into a forum for making demands.
There is nothing wrong in making
demands, but that was not the basic
idea of the workers’ participation.
So, I would say that we have started
this experiment, let us see how it
works and then we can go to the
other wreas.

With regard to coordination bet-
ween the ordnance factory and the
R&D, here also, 1 may say that there-
15 always an effort ip coordinate
these, This is how it works. A
development order is given to the
ordnance factory or the establishment
and the R&D works on the basiz of
that development order. A certain
design 1s made. 1t is esied and then
it goes into pioduction. So, there 8
a continuous coordination between
the two What we have done now 18
that we have nominated a particular
officer in each factory to bring about
greater coordination. Smmilarly, we
have decided to open R&D cells in
various ordnance factories 1 think,
these two measures will bring about
greater coordination between the
production and the R&D.

With regard o the point made about
R&D by the hon Member from Har-
vana, I do not think you can take irto
consideration 1n an 1solated way how
much s allocated for R & D, say, in
HAL. The total budget for R & D this
year i8 of the order of Rs. 52.52 crores.
Therefore, 1t 18 not quite correct {o
say that R & D has been neglected or
that a very small amount has been-
earmarked for R & D. What is assigned
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40 HAL or otber factories has o be
taken into account alongwith the gene.
rel allocation for R & D.

MR, DEPUTY-SPEAKER: How
many more minutes would you like to
take or would you like to continue to.
morrow?

SHRI VITHAL GADGIL: 1 would
like to finish today; 10 minuteg at the
aoosf,

With regard to the point raised by
my hon. friend, Shri Indrajit Gupta,
about inspection, what I would like to
say 1s that no siores can be accepted
if they do not meet our requirement.
In the case of reputed firms with the
established quality conirol organisation,
the quantum of inspection stages is
sometimeg restricted. But the fical
product is accepted only 1if it passes the
required specifications That assurance
«of quality control is always there It
18 not guite correct to say that there 1s
relaxation 1n that matter

Only one point more

AN HON, MEMBER Have you al
lowed him to finish his speech”

MR DEPUTY-SPEAKER If I have
nof said anything, that means I have
agreed. Silence meang consent,

SHRI VITHAL GADGIL I 4o not

like long speeches 1 wall be very
brief.

13 prs.

The last point that I want to make
is to join with other hon, Aembers

want any increment, What I have done
iz for my country.” It Is such young
men, such young engineers, who are
the pride of our defence production.
Frequently we heer of brain.drain and
money considerations being there. But
from my liftle experience of three
months, I only find this- give them a
challenging job and appeal to their
sense of patriotism and they will work;
Money considerations will be sccon-
dary. I do want to join the bon Mem-
bers and endorse that our achievement
has been Jargely as a result of the
efforts of these people After all, the
security, sovereignty and integrity of
the country depend ag much on the tnil
and sweat of the factory workers as
on the blood and sacrifice of the
jawans.

MR DEPUTY-SPEAKER Th» Hause
stands adjourned to meet again to-
morrow at 11 00 am.

1802 hrs

The Lok Sabha then adjourned till Ele-
ven of the Clock on Tuesday, Apmi 6,
1976|Chaitra 17, 1808 (Saka)

—————
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